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Our good friend, the Secretary of the | Table of the House 1 will do so. 1 am
Department  of Communications, Mr. quoting: —

Shinoi—though I did not want to name
him I am pained to do so—has put the
entire public of this country to colossal in-
convenience ...

THE VICE-CHAIRMAN (SHRI V. B.
RAJUY:. I you can avod the names of
officers, it would be better.

KAMESHWAR SINGH: I wili
But here 1t is

SHRI
avoid wherever possible.
very important

SHRI S. CHANDRASEKHARAN
iKerala) . Why do you not do it in the
party meeting?

MEMBER :

AN HON’BLE He has al-

readv named it

SHRI 8. W. DHABE (Maharashtra): He
way not the Secretary at that ume

SHRI KAMESHWAR SINGH: !
coming to it. When this
aereement was being signed Mr. Jain was
she Secretary of the Department and the
present Secretary was the General Manuger
of the Indian Telephone Industries, Banga-
lore. This industry is located in the Siate
of our good friend, Mr. Mulka Govinda
Reddy. Mr. Vusudevan was the Director,
Telecommunication Research Centre.

am

1HE VICE-CHAIRMAN (SHRI V. B.
RAJU) : Why do you go inte the indivi-
dual  officers?

SHR! KAMESHWAR  SINGH : Be

cause il is very important,

THE VICE-CHAIRMAN (SHRI V. B
RATU) : You can continue with the
speech.

SHRI KAME&HWAR SINGH: 1 will
continue. It is very important. At that
time Mr. Vasudevan favoured this, As a
treward for it he is with the World Bank
1.D.A. hotding a cosy job. He got this job
due to the 1.T.T. of US.A. He was also
very favourable to the penta conta cross-
bar system. And ultimately, thanks to the
service rendered to the cross bar, he got
this job in the World Bank. Here is the
proof. TIf you allow me to lay it on the

‘collaboration

“INTERNATIONAL DEVELOPMENT
ASSOCIATION

i¥18 H Street N. W. Washington 35 D.C.
Telephone Executive June 21, 1973

TECHNICAL DATA

PROCUREMENT: up to $ 12.0
million may be procured through nego-
tiated purchase in the mterest of system
standardization:.,.”

What is this? This is all 1o lavour cross-
bar. Becausc he favoured cross-bar he
gol a cosy job there killing us here. Could
vou not call for tenders? Could vou not
go in for global tenders? No. He says
this was the Commitment apd he could
not help it

The present Secretary appeared before
the Public Undertakings Committee. In
the 34th Report ot the Public Undertak-
ings Commitleg the Secretary, Mr. Shinol,
gave evidence.* He said:—

‘Bui 1 remember that the collaboration
agreement was raised. the question of
compensation was  discussed at  great
length and 1t was finally decided not to
imclude  any  penalty clause in the

1

agreement [

,

A~ General Manager, 1.T.I., Bangalore, he
was there in the collaboration agreement,
a party to it. He stated this before the
Financial Cobmmittee of Parliament, that
is. the Public  Undertakings Committee.
Do you mean to say that those who rise
high in life should not point out discre-
pancies? Mr. Shenoy said ‘I remember
that jt was discussed at great length and
it was not included.” 1t is just funny.
The damage it has caused to the country
is colossal.  You cannot imagine. If 1
say something vou will say that I am
saying for myself, that it is my own story.
It appears to mc that not to include
penalty clause  was purposely planned.
well in advance, by B.T.M. with connivance
of 1T.I. Management. Mr, Shinoi was
General  Manager at that time. This
planning was "meant to prolong the im-
ports from B.T.M The magnitude of
import after the 36th month of the agree-

 ment is  indicative of the financial
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advantage which the irm  B/[.M, got at the
cost of the nation o which the most pie-
cious foreign exchange was  dramed. There-
fore, this fact necessitates even more the
C.B.1. probe. In the beginning, 1 will tell you
about a small loss which was in 1971-72.
The Public Accounts Committee pointed
out- that there was a recurring loss of
Rs. 36 lakhs per yeur due to mal-func-
tioning and under-capacity working of the
Cross-Bar Exchange at Bombay. It is for
one exchunge only. The loss suffered by
the Chanakyapuri Exchange was to the
tune of Rs. 10 million. The losses suffer-

ed by the nation on account of the other’

vross-bar exchanges. on their muintenance
and also in terms of the inconvenience
caused to the pcople. will be enormous.
1t will be in astronomical figures, I am a
tayman and 1 cannot quote these figures,
Time bell rings) Sir, this is my maiden
speech, and the vonvention is that you
should not ring the beil tili I finish.

THE VICE-CHAIRMAN (SHRI V. B
RAJUY: T do not think this is your
maiden speech. *

SHRI JAGDISH PRASAD MATHUR:
To-day it is his maiden speech.

SHRI KAMESHWAR SINGH: You
can check. from the records of the House.
[ have never made any speech. Youy
should allow me to speak uninterrupted.

- SHRI SARDAR AMIJAD ALl: On
communicationy, it is his maiden speech.

THE VICE-CHAIRMAN (SHRI V. B
RAJU): Please try to conclude.

KAMESHWAR SINGH: 1 will
finish soon. There is no problem. [ had
st mow  congratulated our  technicians
who have produced clectric  typewriters.
But 1 will place before you a statement
of the Secretary of the Department and
show how derogatory it is to the Indian
engineers and technicians. In the 34th
Report of the Public Underiakings Com-
mittee 1972-73, on page 22, the Secretary
of the Ministry is quoted as saying in his
evidence before the Commitiee that “‘even
( technicians had gone into the case in
greater detail, they would not have been
able to find out this technical defect un-
less these equipments work actually under
these traffic conditions”,

SHRI

of calls given to the B.T.M. people was
never enquired into. 1L was not on the

actuyal  basis, 1t was based on the
Strowger system. [t was never enquired
into. This is also  given in the article

“"Telephone Muddle™ as published in the
Financial Express. How derogatory it is
to the Indian techunicians! You say, they
will not know! You have not gone into
details. You have not asked anybody.
You say, our boys do not know about it.
And. Sir, he is a technocrat. He is the
first technocrat to be the Secrelary. M.,
Jain was not a technocrat. So, you don’t
go into the periodicity calls properly. And
you say the system will work. '

Sir, T am coming {0 a very interestng
part. It is not my story. It is the Depart-
ment's story.  Actually, Sir, this Secre-
tary of the Department is trying to see.
to the best of his ability, that Ministers
are proved (o be a failwe and that the
policy of the Government is nuot jmple-
mented.  That is s sole desre because
he is commitied to the common control
of the BT.M. of Belgium and the LT.T.
of the US.A. He cannot help . He
said jn the same report, 1e. 34th Report.
on page 22, that the defects have been
rectiicd.  Now, I will quote from the
Performunce Budget of the Department of
Communications this year. On page 7, in
the 'ﬁclemmmunications Research Centre
budget, (975-76. they have asked for
plenty of moneyx. It reads: “Implemecnta-
tion in ‘production of solutions to reduce
the fault rate in cross-bar svstem™. A1l
one 'place, he has said that everything has
been rectified. Now, what for have they
asked money here? 1t is public money.
It comes from taxation. The poor peo-
ple pay .it. At one place, he savs “it iy’
completely  okay, there is no difficulty”
and gives the green signal. And here he
asks for money to rectify defects. It is
not my story. It is fromthe Performance
Budget of the Department. Whv? Be-
cause they bave been trving to hide things
and at the sar@ time. they ask for public
money to do as they like.

THE VICE-CHATRMAN (SHRI V. B,
RAJU): Kindly make vour last point.

SHR1 KAMESHWAR SINGH: I wi;l

The periodiciiv | take a few minutes more.
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THE VICF-CHAIRMAN (SHRI V B.
RAJU):  No. no. .

SHRI KAMESHWAR SINGH: This is
my maiden speech. You check from the
proceedings of the House.

THE VICE-CHAIRMAN (SHRI V. B.
RAIU):  That is all right,
SHRI KAMESHWAR: SINGH: It is

the convention here and even abroad, in
the House of Commons, in the British
Parliament. that a Member should not be
disturbed when he is making his maiden
speech.  Actually he should be allowed
to read. 1 am not reading, I am just
mentioning the points.

SHRI SARDAR AMIJAD ALI-
allow the maiden to continue,

Please

SHR] KAMESHWATR SINGH: At least.
on that account, you shoyld allow me.

THE VICE-CHAIRMAN (SHRI V. B.

RAJU): There are a good number of
speakers /
SHR1 KAMESHWAR SINGR: Any-

way he has not called me a virgin, which
[ cannot he.

THE VICE-CHAIRMAN (SHRI V. B
RAJU): You please co-operate and make
vour last point.

SHRI KAMESHWAR SINGH: At the
same time the Chairman of the Indian
Teclephone Industries—at that time Shri
Gupta was there—said in the same Thirty-
fourth Report of the Public Undertakings
“Committee that it was slighily premature
to say whether it will work to their
entire satisfaction.

THE VICE-CHAIRMAN (SHRI V. B
RAJU): You are reading all the extracts
of all the reports.

SHRI KAMESHWAR SINGH: I am
showing  how they misguided the House
and mnguided the nation. They should
be punished for this, A
!

After thé taults were detected im the
Cross-bar system Shri Shenoy was ap-
pointed as Director’ Telecommunications
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Research Centre Delhi and as one-man
technical committee to go into the defects.
This was when he was Director. Tele-
communications The  Secretary was
committed to the system religiously and
sentimentally because at one stage his son
got employed in BTM, Belgium. 1 am
pained to sec all these things on the
Floor of the House. He gave a clean
chit to the Cross-bar system and because
of that Shri Jain gave him out-of-turn
promation which heiped him to become
Secretary of the Department superseding
senjor and efficient people. It is very sad.
Anyway these things are taking place.

1 will now pouint out to you something
which you cannot imagine. It is very
difficull to imagine, though it is a fact of
life

¢
In our country the LT.T. of which
BTM is a subsidiary has  planned and

acted in mosi sophisticated manner to
creale a complete chaotic condition in the -

vital field of tele-commupications. which
has an important role play in the
development of the Nation. Shri L. K.

Jha was heading a  committee in the
United Nations--a 20 man commiitee of
experts.  Why? This was  because the
growing suspicion about the motives and
methods of big multi-national companies
whose operations provoked alarm. led to
an enquiry by 4 UN. Committee of 20
experts in which Shri L. K. Jha held the
highest position  They also found out
thai I.T.T. of which BTM. is a subsi-.
diary was in league with C.I A. which was
involved in the Chilean coup and Water-
gale scandal. Thev have  successfully
crecated  most chaotic conditions in the
Tele-communication system in our country.
To substantiale my statement. T will refer
vou to the Times of India of 12th May
front  page news  which says: “C.LA.
using US, firms abroad as cover™. This
shows that the point T have mentioned is
not wrong. What are we doing about it?

Mr. Vice-Chairman. T will tell you how
in paper they misguide the politicians. A
systern selection Committee was set up in
1973 to select a svstem to be manufactur-
ed at Rai Bareillv. Tts recommendations

“were set aside bv ihe Secretary who, T
~ said,

is the first technocrat to hold that

office. He recommended the manufacture
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of LT.T. cross-bar, for the upgradation of
which a task force was set up. Due to
disagreement in the selection committee,
the matter was referred to the Depart-
ment of Electronics.  Though they had
no expertise in the field of tele-communi-
cation. They are making good progress
in the field of electronic telephone ex-
change which is very good at the same
time ecxpensive for our country. Well, it
is an advancement in science.and techno-
lJogy and 1 welcome thal and we must go
in for that. But. definitely for this, Sir,
we do not have the expertise. Earlier, my
friend. Shri Mathur, quoted Mr. Menon
and his views on the Cross-bar System.
When it was referred to the Department
of Electronics, the recommendation of the
Department of Electronics  was for the
manufacture of one lakh lines of Strowger
system of 1880 vintage, but without the
Common Control and for the balance of
. two lakh lines, the Department of Electro-

nics  recommended a study of all the
systems,  And.» Sir, this paper was
supposed 1o be referred to the Cabinet,

no other ¥odv than the Union Cabinet,®
Sir, for consideration. But what happen-
ed to the recommendation of the Depart-
ment of Electronics? The paper to the
Cabinet. however. restricted the studv to
equipment without  Common  Control.
Only later. Sir, it was made out depart-
mentally that it was for the Cross-bar
only. Now, vou can think that the
recommendation of  the Department of
Electronics is something and it has to go
to the Minister and. ultimately. it has to
go to the Cabinet. But our good friend.
the Secretary. makes some changes and
says that it is for a system without the
Common Control anly. That means that
referring the matter to the Department of
Electronics was  just only an eye-wash.
You see, it is just like patting the baby a
litfle to make him do what we want. You
have to please somebody and some bungl-
'insz has to be done. Sir. this is how the
Secretaries are dealing with the Ministers
and 1 do not know how they take it. T
do not know how it is tolerated at all.
How are such people tolerated? This
man should be suspended and inquiries
must be instituted against him. These
are all the bunglings which he has com»
mitted. T would like to have a very clear
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and specihc answer from the honourable
Minister as to whether what 1 have <aid
is wrong. | would like him to contradict
me on each and every point that I have
made and 1 would like him (o correct me
il 1 am wrong. | want to be corrected
and it is not as if [ do not want to be
conected if T am proved wrong. 1 am
pre(pared to say, il I am proved wrong.
that [ am sorry for this on the floor of
this House. [ am prepared io sav ‘sorry’.

THE VICE-CHAIRMAN (SHRI V. B.
RAJUY: How many more minutes do you
want” .

SHR] KAMESHWAR SINGH:  Sir.
this is my maiden speech.

THE VICE-CHAIRMAN (SHRI V B
RAJU): That is all right. How many
more minutes do you want? ‘Otherwise,
the other speakers will be deprived 'of
their time.

SHRI KAMESHWAR SINGH: Sir. |
will take twe more minutes.

Now, Sir, these are the problems, How
are they attempting to solve the problem?
Does the Ministry know the real problem
or are the Ministry people altempling a:
a solution through the process of trial and
error? In my opinion, Sir, the real prob-
lem is the low telephone density and all
the iroubles that we are facing are the
outcome of this situation. There is a big
gap between demand and/!supply of tele-
phones and also between the calling rates
and  the call-handling  capacity of the
equipment. This T have already mention-
ed. Now. Sir, I would like to submit as
fo what action the Minister should take
to solve the problem

Sit. the solution 1o the problem 1.
therefore, to introduce a system which i<
quick to manufacture and cheap, that is.
fo produce the maximum in the shortesy
possible time ' and within the availability
of tunds. The Ministry should, therefore.
go out in the world and search for a
system which meets these criteria. There
is no time to waste and there is no time
also for any process of trial and error.
Sir. T am not speaking because T want to
speak. FEven the Department of Electro-
nics tecommended that all the systems
should be <tudied. 1 do not know why
thic has not been done and what prevents

e bk
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us or thch factor hinders us or deters
us from studying all the systems in the
world- We must find a system which is
efficient and which is quick to manu-
facture and which takes a little time only
for installation.

Sir, 1 have already stated that there is
a big gap between the rate of calling and
the call-handling capacity. [ am consci-
ously hinting at the notorious pentaconta
Cross-bar  and' #s Common Control. 1
know that no practical size Common Con-
trol can handle big and highly turbulent
traffic rate  which is generated due to
extremely low telephone density. Until
such time as the telephone density be-
comes normal, this Common Control will
not be able to cope with the traffic.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): Come to the last point.

SHRI KAMESHWAR SINGH:  Yes,
Sir. I am finishing. The step to be taken
is, in my opinion, to introduce a system
which is capable of quick manufacture
and easy installation. Do not think of
common control and other sophistications
till the telephone density becomes normal.

If the answer to problem are so clear
to a layman like me, why then are the
experts not thinking on these lines? Why
the big bosses in the Department fail to
realise this? The officials at the helm of
affairs are those who initially made the
mistake of choosing pentaconta common
control and today their false prestige or
emotion has  overtaken their technical
judgment and competence. Tt is complete-
ly clouded. They are sentimentally at-
tached. There is a hierarchy of technical
inefficiency  being perpetuated by vested
interests. Mr. Vasudevan and Mr. Jain,
the then Secretary. non-technical man
who were men to select cross bar with
Mr. Shenoi, the other technical man, lifted
Mr. Shenoi to become the Secretary out
of turn. Mr. Shenoi in turn has suggest-
ed out of turn promotions to' some of his
yesmen—Mr. Kinny, at present abroad;
Mr. C S S Rao, General Manager. LT.I.,

Bangalore: Mr. R. S Subramanian,
Director. Tele-Communications Research
Centre,  Delhi—so that after his retire-

ment these people can shield him. This
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is hornible. The present
going to retire very shortly.
out-of-turn promotions,

Secretary s
He has made

Now I would conclude by saying that
I warn, through you, Sir. that our hon.
Minister of Communications. Shri Shankar
Daval Sharma. faces a dunger, I am also
facing the same danger. As 1 have made
these points clear, he, Mr. Shenoy along
with his friends the LT.T. of US.A. may
be taking action to bump us off, in col-

lusion  with the ITT. of U.S.A. and
Chihan coup lame. anywhere. _ We may
become the  victims—myself and  Shri

Shankar Dayal Sharma—of a cold-blood-
ed murder. If anything happens to us, he
should be held responsible for that. Sir,
1 am giving you the warning: Our lives
are in danger. We could be viclims of a
cold-blooded murder. Sir, and nobody
will know about it also.

Wt " ww fag (farm)
SYRT, SATEMLT  HEYRT, HAX -
argT F 39T AAT F I2A § F2AT
Fgarg &

AFT AT FF | AES FET
T T 77§ FAMS; F-FEr |

H1E HAIY AT FI, AR I
sgazqr 31, farAw smavwr Zv oam
Ffa  sgazqr &1 AATA STATATHT
TTFE B, THTIA 2, wWeIreIT R
AT FgEew g F osOAmv oamar
T OWIA F AT A{FAT WENT AN
Fgal =gt f7 Zfawm 2 smasam

fq av A =X 3w ¥ gv1a e a1
A &, fazr 1 vdr 0 EfAem

FT VI JF g, Efawm
FIA ART FTHRT Te-A 2, -
W FTY AF AfAEE BT OFT AT
g1 A14 F73 agd @ 4 & e
sgfar ®r AR H awgan sfe IfA-
®F fawrm §  wHET geageqr g
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FEFTT T U F TFHY HA-
Aw  ggqm i dwre fawwm T
g 4 I g T oA @A
§ FE AR EAT ) %
afgg fagy 2

feeft  =ratEEd
fHq TH T AFAE
oF  Fuer adr oY |
¥ ot symr ogr vUogH OFEE Ay
aft 7% 47w o gg 1 few
FOIT § FHA FAT g AW AT AT
§ g7 #@wa F fam A A"
fe gvEiT 3o &7 @ g wfEe
39 FAA A AW FzF AET gd |
¥ 9T § 1 AT SIEEET ®AAT
g!

QAT @I€F : qF AT 3g SIAT
I O S

-
F AFg H
Fa18 F fay
e 21 ag

st #ar vw fag ;oo A
uF A T Farar & oag wydr o
§3 21 W | AT TgEEd wodr @
ag 9gdr dAAT ¥ T g v Sy
AT & At ar fuw JET g oaq
feey  sEgedy @y swAifirar AE
gRAY AT 1 0T AYE  HIT
miw fava fe=t mwaa #w9F 3,
fagsly et =1 fe=dy fard 2, wfea
WA ATE gHIT AW F AT AFAY

g1 TH  wFw ar fazesAr gEY
IM R IF VET B
4 p.M.

A Wa™ W g9Rdr (s
Ty wgrfear) - mg gEAT ATy

wems & 7T g1 simvasdr fge
D E s A A (oA O L
g '

st ®aqr ww fag . AT AT
¥ 1 wydt g, =fEs wg AT €
qgS HAAT F OTIANFLET AT ST
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AT 75% a1g feed 7 oaAT B
FIOFT eWIT TH ATH W0 fzEmEr
13aT £ fF Fwd § saw@ 479
FAEE IS g & TAR WeITElT
% gl § 9 &F g, afEe
FF ¥ FO A0 IFAT FATH g AW
7w ALTA FTW 2 | qg FIAW
g sAsT W oF IO TE e
2 zafar § awdm d=17 Ay
& =ignr f£ ag zH agw Al e
amT 3 f& & gH weA o SAfE-
LECI I R I A T E S A
are g AT &fega w7

A
7

S SrF-ATe fadrr & &%
¥ K 4% IFW0 AT ATFAT
¥ AT ggw gHIL UF e § A%
fzar @ ag @Iv wEgE & fIw
TAT AT IZ FLAF GTF F ara (w54
T Avg ¥ gAR fage @ Fomredy
fa ¥ wgar amnF wa HHT 1971
§ AR Ay sgFeqy @y 4 oY

afEd g zaar  audeqr  faage
FITE Z 1 AT 40 AW A FAI-
mm Y 9, @FfFET wm F Am

FAFNA FIZ T g FANF NG 1%
J¥TT F FIK AL FIF Z | wAq
R 9T H IARE AT gur g, afEe
g Ff &wH qET FTaT T FawW-
ata  wWT A1 AErEw ¥ fag wmEr

gal 21 ¥®  AvE ar feafy
agl 97 A TFr g1 AWATD oA

fegaram  fig ST @9 3w fawm
F AAT 4 AT IA AFA F ANA GF
2% HYaY 9F fAEd v 2 #iw
AqRIT A7 gAY w1 fAm =ww
g fx gA¥ Ag 0F aga Aer v
aifes & &1 f&Od & w3 °
T BT Z A T F ogwA W
zafan @& 731 & f& qre wrfey
F R wrEA & fAr g3 ogerr
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21 # Jagar f& weemg av
fagar @= wr 3@ agn SATal
Fgi Al T A FwT FOT F oEa
¥ g9 fyar sr =qA0 &1 TEW
S S Fw @ g AT ag e
gefas o1 @&t &1 3 W4T H
wq o7 faar srar § a1 HAT HIWG
Y wvE 7 qerar fezrfgarar 3a@%
st foxr et & T @arT Her
T Sara o1 wiAT & 6 fasm anz
F OFTU HIEET AZF T M FIT
g1 TH ONFIT ¥ RVFRT H W
war fvar fzar @1 == g, w@iEw
HTERe War oo 9 vE g o #
wyvst § 6 oag a9 angw feafq
g 4t zm fawm & wH gHIE
® ¥ AEr Z v g1 9rE
grfper §  wa Pafezar gFesr &
QAT 8 Al 3A6l AW AT A qmEl
¢ ot Swar A1 agy asr afa @

4
8
3

st g 1 fafzzar Aiv are &€t
i fafesa weg w7 SdF fawd 3

S

dT TE FM F RAAT FT AGA
TAAT grT g 1§ oaradrr AT
st ® owg  faaed wvA =g fE
§ g oA%9 ¥ wiF % F W
uF w" wEm azg A®w faq
At A gF oAF &1 X "7 o&fs
g% & 3 afglv 70 99 AT
HT7 FAGT T1 wEfAga 70 ¥ wFdr
g1 W& A O2FW A Ty 1T S
T gFAT 27 AT A K AT wAv
¥ ygg ¥ &9 g Fgm g fw
AT F AT F OWTHAT H AT TGN
g4 ¥ fawea &1 g AG F7 900
A1 ®aq: & fawwm § gEEr
AT 499 FAT TH TFRL FT FA4%
A @ A WS & AT § 99Al
qIM gHTST FEAT
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SHRI S. W. DHABE (Maharashtra):
Mr. Vice-Charrman, Sir, we are having a
good discussion on the Report and some
ol the salient points on which I would
like to emphasise are with regard to the
pustal service and the telephone service
to the subscribers. Sir, if the postal ser-
vice has to be improved, it 15 not merely
necessary that more post offices are open-
ed in villages but it i1s necessary to sce
how quickly the letiers and parcels are
delivered. In this connection, it is more
surprising that the Department thought it
fit 10 discontinue the night air mail ser-
vice. It was ntroduced by Rafi Ahamed
Kidwai some time in 1953, and for no
reason, it was discontinued from 1970 or
52, Sir, that service was efficiently run
for the four metropolitan cities, and we
used to  get our letters the next day
morning either from Madras or Calcutta
or Bombay. There is a peneral demand
from newspapers, for this service at least
[rom the arca from which 1 come. With
the stoppage of this service, tremendous
delay is caused. Sir, in this connection.
I would like to refer to the Annual Report
for the year 1973-74. At page 3, it has
been said that the Indian Airlines Cor-
poration carried 78 lakh kgs. of mail, 4
decrease of 235 lakh kgs. of mail over the
past year. Sir, one of the reasons given
to us for the stoppage of this service was
that the Communications Department
was not readv to increase the freight
charges. The Indian Airlines Corpora-
tton wanted more {reight charges because
their expenses have increased, and the
Postal Department was not ready to in-
crease the freight charges  because it
thought that it was unwise to spend more
money  for the quick disposal of the
postal dak. Sir, T plead with the Ministry
that  Instead of having extra  services
which they want to introduce they should
reconsider this night air mail service.
What was the cconomics of the night air
mail service which was started by Rafi
Ahmed Kidwai and was successful for
about 17 vyears. and what better benefit
are they going to have if any other ser-
vice is introduced? Sir, T for one feel
that it was a mustake, it was a blunder of
the Postal Department that they dis-
continued this service. Sir. the  postal
service requires efficient and quick dispo-
sal of letters and parcels. From that
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point of view, the Ministry should rc-
consider the decision and re-start the
night air  mail service. if necessary by
paying more money to the Indian Airlines.
It clearly shows that thc Indian Airlines
is not ready to [ilt the letiers and parcels
unless the freight rates are revised. If
that is the case, the Department can
certainly revise the rates and see that this
service becomes effective.

Sir, there arc two more things which

peep out from this Report. Therc is u
general complaint  about the inefficient
telcphone servicee  The new rules intro-

duced are so arbitrary and harsh that they
can disconnect the telephone by giving
the notice on the telephone that ‘your
telephone bill is not paid and so, your
telephone gets disconnected’.  Sir, it has
been held by the highest court of this
land that even for administrative action
which  results in  serious civil conse-
quences. a reasoinable opportunity has to be
given. In the Bombay High Court at
.Nagpur a number of citizens have filed
writ petitions and the action of the De-
partment is stayed. 1  would like the
Minister to  consider the  question of
giving a notice to the subscribers before
ordering disconnection. And, Sir, what
are the rules for re-conmection? You are
to pay the entire dcposit and then alone
you can get the re-connection. Under
these circumstances, will it not be proper
for the Department to give a reasonable
written notice to the subscribers before
commencing disconnection  proceedings?

Now, coming to phonogram  service,
previously we used to get a copy of the
telegram sent over (clephone. Now
they do not  supply us a copy of the
phonogram. They ask us to pay some-
thing exira for the copy and then only
they would send us a copy. Sir, many
mistakes  occur in these telegrams and
sometimes even wrong  bills are sent.
Therefore, this system which was preval-
ent previously under which a copy of the
phonogram was sent to the subscriber
should be restored and subscribers should
be given this facility.

Some Members have  stated that the
telephone  system is not functioning
efficiently and that for many many davs
the telecphones remain dead.  What is the
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Department doing about 1t?  Sir, we pay
{or the service. But, 1f the service 1s not
rendered, there is no question of charging
the subscribers. [t 18 not a commercial
department. Even if it were a commercial
department, if the service is not rendcred,
how can they charge the rent from
subscribers? 1 suggest, Sir, that they
should consider a pro-rata system under
which whenever the telephone does not
function or is dead, the subscriber should
not be charged any rent, for the period,
by the Telephone Department. They may
take some action against the staff but
subscribers certainly cannot be penalised
for no scrvice given by the Telephone
Department.

Now, commg (o mndustrial relations, 1
do not agree with the criticism levelled
by the triends on the other side that it

was Mr.  Bahuguna, when he was a
Minister then, who broke the national
union. It 1 entirely a wrong statement.

In fact, when he was the Minister here
he worked very well and did some good
things and gave some amenities to  the
working class. If any union breaks, it
breaks on account ol its own internal
dissension and under its own weight. If
it was a national union for such a long
time and a strong umon. it is ridiculous
to say that because the cmployer was
against it, it has broken. It is the experi-
ence in trade union  movements that
whencver an cmployer is against the trade
nnijon, it grows, whenever there is a clash,
whenever there is a strike, whenever there
are agitations, the trade union does not
break: on the other hand, whenever the
management is against a union, 1t becomes
stronger. Therefore. to make a statement,
a bald statement, that because Bahuguna
was anti-cmployees and anti-trade unions,
he broke the npational union. In my
opinion, Sir, it is entirely an incorrect a
wrong slatement. And., what are they
doing in Tamil Nadu State? There, they
have started DMK unions of their own
sections. They have now started many
centres and Labour Department inter-
feres to give recognition only to D.MK.
unions. Those people. belonging to that
party. cannot complain that any such
things are being thrust upon them.

Sir, it is high time
ment  should

that the Govern-
reconsider its wage policy.
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They are on a voleano. | They cannot
say_that deparimental employces number-
ing about 3 lakhs mn P. & T. and aboul
34 lakhs i the Railways, will work on
contingencies and a pay ol Rs. 50 per
month. Rs. 5 is the mmimum  wage
prescribed even in the lowest industry in
any part of the country. They should, at
least, be given some  service conditions
and a minimum pay of Rs. 150 per month.
{ do not agrec that Rs, 100 is the minimom
wage that can be paid How can any
employee subsist on this amount? This
is one of the reasons for the corruption
in the Department. Proper service condi-
tions, proper pay and security of service
are very essential pre-requisites for any
efficient running of the service. 1, there-
{ore, appeal to the Minister to reconsider
the whole question of wage siructure in
the Postal Department and remove this
anomaly, the lowest class of employees
who are unrecasonably lowest paid. They
must be paid properly in order to make
the services ~efficient,  particularly when
"they are working in rural areas. Sir, the
statement made in the P. & T. Report
about industrial relations in the depary
ment is very funny. On the one hand
we are lalking of national unions. But
sec page 7 where 11 has been stated:—

. . L
“Staff Relations

The relations belween' the  Admini-
stration and the stafl remained cordial.
Periodical mectings were held at various
levels with the representatives of the
two federations, their affiliated “unions
and recognised non-federated unions, 'n
addition to the two meetings of the
Departmental Council of the Joint Con-
sultative Machinery™.

I could not understand this policy of the
Government. You have recognised non-
federated unions. When we have got
national federations. it is the duty of the
upions to join one federation or the
other. But the policy of recognising craft
unions is entirely wrong. I do not know
what type of union it is but T am told it
is a craft union. Therefore. the Board
should reconsider the wvroblem of indus-
trial relations in order to have a better
industrial climate.

The last point I have to submit is that
the Communications Ministry’s Report is
very scrappy. Indian Telephone Indus-
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trics of Bangalore figurcs belween pages
21 and 28 ol the Report and it has been
stuted  thercin that they have given a
drvidend ol 12 per cent. I do not know
how a dividend of 12 per cent, has been
given when there is a restriction—there 15
un Act—’fqr paying not more than six per
vent. dividend., But the Report itself is a
scrappy report. It s not clear whether
they have given bonus to the employees
while they have declared a dividend of
12 per cent, It is also not clear, when
they have said that they have arrived at
a five-ycar agreement n these two indus-
tries, Indiun Telephone Industries, Banga-
lore and Himdustan Teleprinters Limited,
Madras, what the terms und conditions of
that agreement are. The Report should
gwve womplete intormation.  With this sort
of report it will be very difficult to know
what  the terms and  conditions of the
five-year agreement arc.

On page 32 it is stated: —

“Industrial relations in the company
continued to be cordial during the ycar.
A mutually acceptable new wage settle-
ment  with retrospective  effect from
[-9-1973 and valid up to 29th March,
1977 was arrived al and the new agree-
ment  was signed on  17-4-1974. This
agreement has  been approved by the
Government.”

But it is not clear what the terms of the
agreement are.  If under the terms of the

agreement the departmeattal employees
who are paid only Rs. 50 per month

arc excluded—if they do not come under
the purview of this agreement—then I
say. social justice has becn denied to the
Jast cadre of employees in this concern.
I would appeal to the hon. Minister to
give a detailed report so that the agree-
ment is al<o placed before Parliament and
we could know what sort of agreements
are arrived at.

I feel that in order to improve eoffi-
ciency, it is very essential that workers’
parficipation is accepted. If it is accept-
ed, it will give a boost and improve the
services which is very essential media for
national intcgration.

DR K. MATHEW KURIAN (Kerala):
Mr. Vice-Chairman, Sir. the Posts and
Telegraphs  Department is a glaring
example of bad management and top
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level mnefliciency apart [rom unfair labour
practices. Sir, I am_afraid that even the
Administrative Reports  given to us are
such shabby documents that it is difficult
to make out what is really the state of
aflairs in the P. & T. Department. 1
wouid therefore like to  go into some
depth about the actual functioming of Lhe
P. & T. Department.

Uuntortunately, the top management of
the P. & [. Department 15 nefficient
mainly because 1t has a  panthcon of
semiof ofhicers in the P. & T. Board on the
cne hand and, on the other, we havc got
Ministers in charge of the subjects who
have, m fact, treated their portfolios as
hall-way-houses between Chief Minister-
ship and Home Ministership, So, you
find one after the other Ministers coming
and going, becoming  Chief Minister or
the Home Minister and the P. & T.
Department has been left high and dry
without any proper lcadership. The result
is that the real management has been held
in the hands of bureaucrats who have
very little idea about what the employecs
really aspire for. Of course, this does
not meun that the Ministers understand
it any better but at_Jeast the Ministers are
peoples” represenlatives unlike the
buicaucrats who are not expected lo have
any knowledge of the aspirations of the
employces or the public in  general.
Recently. for example. the P. & T. De-
partment was divided at a singular level
into two wings—postal and communica-
tions. This was definitely discounted by
the Administrative Reforms Commission
and I also find that the ratio between
officers and staff very clearly shows that
there is multiplication of strength at the
officers level while at'the staff level, at
various places, there is increase in work-
load. Increasing workload for the P. and
T. employces at the lower level on the
one hand and  multiplication of senior
officers at the top level has been the
phenomenon during the last one- or two
years If the services are bad. which is
a genetal complaint, then the responsibility
should be sauarely placed at the top lcvel
of management. Sir. inadequacy of staff.
chronic imbalance in service conditions.
lack of  accommodation, amenities and
cven stationery articles which go into the
productioh of various items of the P. & T.
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services, all these  have congibuted to
delays and deficiencies in the department.
On the contrary I you really make a
scientific assessment. the workload on the
employees  has increased:  they  have
contributed more per hour ot work than
in the past.

Sir. the mam difficulty that 1 find in
the management al the top level is the
mability of the P. and T. Boafd to take
the employces into confidence dnd to
give them a sense of participalion in the
aflaiy of management. If such an atti-
tude is created, 1 am sure the P. and T.
cmployees will  definitelv  dedicate  them-
selves to the task of Improving the ser-
vices and improving the efficiency of the
department.

Sir, the Public Accounts Commitice has
made very strong statements  regarding
lack of cfficiency and inordinate delays
in the execution of projects by the P. and
T. Depariment. The Committee has ex-
pressed the view that the delays have been
mainly due to lack of co-ordination be-
Wween the units of the department, delce-
tive terms of contracts and absence  of
proper planning. Therefore. the  whole
responsibility for inefficiency as pointed
out by the Public Accounts Committee
should be squarely placed at the level of
the top management, The Committee
also says that as a result of this the pro-
ject cost  has gone up. precious stocks
have remained unused and foreign ex-
change has been spent unjudiciously, The
report further states, to quote, “the Com-
mittee is surprised that the P. and T.
Department despite four successive Five
Year Plans have not acquired maximum
of planning in so lar as the execution of
their projects is concerned.” The impres-
sion that has fallen on the mind of the
Committee is that the department has
executed ity schemes without any basic
planning. Sir, I would only like to point
out that in the 143rd Report of the Public
Accounts Committee 1974-75, there is a
réference to serious deficiencies so far as
stores  accounting in the engineering
division in Orissa Circle is concerned. This
is only one example about one item ta
show that there are serious deficiencies
at the high level management in the P.
and T Department.
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Sir, the ‘express deliver’y' system, a
facility which was available on Suadays
and holidays. has been recently abolish-
ed. This has,caused inconvenience to the
public and the stafl who had to be
retrenched and the new system of ‘record-
ed delivery’ has _proved to be a flop.

Sir, the alf-up scheme of R, A. Kidwai
has been given up. Now Airy Marshal
Lal is dictating terms to the Postal De-
partment and the public suffers in bet-
ween. Sir. the ¢normous mvasiments that
have been made for purchase of sophis-
ticated equipmedt from foreign firms has
become a mammoth while elephant: the
beneficiaries are only the top officers and
the businessmen who avail of specialised
services for minimum fee. Bulk of the en-
gineers in the Telecommunication Wing, as
my information goes. do mostly clerical
nature of work. This is because of lack of
implementing proper  schemes of self-re-
liance using our technical skill to pro-
duce goods rather than relying on fereign
collaboration.

Sir, as I have said earhier, the work-
load on the employecs has incrcased. Very
often emplovees are blamed because of
overtime payments, Sir, unlike in many
other Departments, in the P&T Depart-
ment work-loads arc calculated on the
basis of the average: there are not enough
leave reserves, and as a result there is
accummulation of work whenever there
is certain amount of absenteeism. The top
management is manipulating with the en-
tire system of over-ime payment in order
to reduce cost. If regular employees were
recrvited. then the usual benefits of pro-
vident fund, gratuity and certain other
service benefits would accrue to them and
the cost would go up. Theretore, the ton
management is deliberately doing this, but
they put the blame on the emplovees that
so much of OTA is being paid. In the ab-
sence of leave reserves. you find the same
employees have to do over-time in crder
to complete the service which is of uulity
nature. )

Sir, the second point T would like 10
emphasise is that in the entite P&T De-
partment the lzbour policy is rotten. Sir,
the labour policy is one which s arti-la-
bour and anti-emplovee. Sir, the Depari-
ment has been dabbling in trade union
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politics. They have deliberately promoted
scab unions whu have very little sirength
among the employees. Sir, certain umnions
which suppoit the Government are deli-
berately created as a baby of the Depart-
ment: while 75 10 90 per cent of the em-
pléyees may be in another union that 1s
de-recognised and a scab union is promot-
ed. T can say this particularly of the ear-
lier Minister. I have no knowledge of
the existing Minister, but 1 am afraid ac-
cording to facts available with me, even Dr.
Sharma is treading 1the wrong sieps of
Bahuguna and 1 would not be surpriscd
it Dr. S. D Sharma gets into difficulties
despite his (1A phobia.

In Madhya Pradesh Circle. with regard
to Postal Service Class 1V. there was a
conference 1 December. 1974 and they
tequisitioned for an oflicial abserver. A
person was named, but he did not turn
up. Subsequently, a telegram was issued
informing the management that the cffi-
cer concerned had not wrned up.  Despite
this. no action has been taken. Sir, 1
understand the opposite group has been
recognised. There is double standard po-
licy m the Department. that democrati-
cally elected unions are being de-recognis-
ed and scab unions are created by the De-
partment. T car say his at least of the
earlier Minister. T am not absolutely sure
of the present Minister.

Sir, the third point 1 would like to bring
to vour notice is that if inefficiency or
lack of proper services exists in the P&T,
the responsibility should aramn be sequare-

ly placed on the doonrs of the P&T
"Department  because this  Department
follows a policy of victimisation against
the employees on a large scale.  Sir, the

Minister of Railways has declared on the
floor of the Parliament in March. 1975
that break in service against all strike
participants will be condoned, except in
cases where charges of  vinlences have
been proved. In Parliament, the Rail-
way Minister gaf\Te certain assurances. But.
according to the brief prepared by the
Ministry of Communications,  the Rail-
way Minister’s policy regarding, reinstale-
ment of worker< and condonation of break
in service in the Railways will not apply
in the case of the P&T Department.
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What are the facts? Let me give cnly
a few examples. In Kerala there are 16
employees who are stll under suspension
because of the strike of Mayv 10 to 12,
1974, Services of 18 persons have been
terminated out of{ which only two persons
have been reinstated. The number of em-
ployees who have been transferred as a
punitive measure comes to 65. The number
of people in Kcrala in the P&T Depeart-
ment who have suffered hreak in service
comes to staggering figure ol 2019 and dis-
ciplinary proceedings are going on against
17 employces. Sir, in West Bengal, there
are 12 employees who have been trins-
ferred as a punishment. 2389 persons
are suffering because of break in service.
This is true in the case of postal ser-
vices. In the case of telecommunication
circle in Kerala alone. 14 employees have
been suspended: termination cases are 65
out of which only 62 have been 1einstated.
punishment by transfer has been in the
case of 53 persons and there are 1188
cases of break in service. In West Bergal,
in the telecommunication division alone,
there are 297 cases of break in service.
There has been a recent case of a High
Court decision by the Kerala High Court
which said that Comrade N. P. Padmanab-
ham, Secretary, NFPT Kerala Circle
should be reinstated who was dismissed
earlier by the Government but T under-
stand that instecad of honouring the ver-
dict of the High Court. Dr. Shankar Daval
Sharma’s Ministry is frving to go in ap-
peal. When the High Court gives justice.
that justice is being denied in the name
of appeal to the Supreme Court

I do not wart to go into details but T
would only like to show that in July 1973,
recognition of the Kerala Circle Union of
the All-India Telegraph Engineering Em-
ployees Class IIT was withdrawn by the
P.M.G. Trivandrum. This unmon retains
more than 75 per cent of Class IIl em-
ployees in that wing. Recognition was
on the other hand granted to a rival group
which has only a, very insignificant mem-
bership. T would like to know from Dr.
S. D. Sharma why this partiality towards
the scab union created by his own pariy-
men. 1 would like to know whether he
is aware that All India P&T Administra-
tive Employees Association  which  held
its confercnce in Cochin, which was at-
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tended by nfe and attended by the hon.
Member Mr. Lakshmanan, clected a com-
mittee democratically, One delegate walks
ont, discusses with some people very close
to the Government and floats 2 parallel
fisl of execulive commitiee members and
I understand that Dr. Sharma's Ministry

i€~ favourably inclined to pive recegnition

to that.

Sir, in West Bengal and in Kerala large-
scale transfers are taking place. Suspen-
sion and D.LR cases in Kerala are still
pending. 1 weuld like ihe hon. Minister
to give an assurance thats, his department
will not follow any longer this anti-labour
policy of victimisation., Sir, I demand that
all cases of D.LR., all suspension cases.
all transfers as punishment. should be re-
viewed immediately so that a healthy nor-
mal trade union functioning is possible

and healthy management-iabour relation- *

ship is established in the P&T Department
(Time bell ringsy Sir, 1 will take only a
few minutes. Sir, I only want to add a
few points; T am the President of the
P&T Emplovees  Union in Kerala and
therefore T would take a few minutes
more.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): You just mention them.

DR, K. MATHEW KURIAN: Sir, the
pay-scales of the postmen, linemen. and
a number of other categorics are too low.
The service conditions in the R.M.S. run-
ning sections are totally bad. Even ele-
mentary amenities are  lacking. In the
end, I would like to draw your attention
to one of the most glaring facts of the
P and T employees’ life, i.e the life of
what is called the extra departmental
agent. Today he is one of the important
elements in the P and T  Department.
According Yo the administrative  report.
the strength of the,staff on the rolls of the
department as on 3lst March, 1974 was
6.29.275, including 2,08,938  eatra
departmental agents. The EDAs
heritage of the colonial .rule. The colo-
nial masters introduced this system and
Dr. 8. D. Sharma even today is treading
in the path of the colonial masters and
the number of EDAs is morz than 2 lakhs
What does an extra departmental agent
get? He gets no more than Rs. 45 to
Rs. 75. Lct' the hon Deputv Minister of

are a -

-
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Finance tell me whether a family of five
. can live on Rs. 45 to Rs. 75, which the
EDA gets. 1 would Lke to know why
this system is being maintained. When the
regular emplovees of* the Government are
getting DA—even two DAs were given 1o
them and five instalments of DA are pend-
ing—-the EDAs are not eligible for zny

DA. They get only a peanui. That is
the ~o-called wage that they earn. The
Madan. Kishore Committes, which went

inte this question. has come out with a
report ywhich shows some savings to the
Government.  The employees of the P
and T Department call 1t as a ‘mad’ com-
mittee. The Committee did not even look
into the aspirations and welfare of the
employees. The Madan Kishore Committ-
ee was interested only in saving a
few lakhs of rtupees to the Government,
The report is very clear and { quote. ..

THE VICE-CHAIRMAN (SHRI V. B
RAJU):* You need not quote the report,

DR. K MATHEW KURIAN: It i
important and [ quote:—-

“The estimate shows additional ex-
penditure due to the recommendations of
the order of Rs. 99 lakhs. 1If the re-
commendations relating to reduction of
mmimum  working hours of a branch
office to two hours, is implemented, it
may result in a saving of Rs. {04/- lakhs
roughly against an additional  expendi-
ture of Rs. 45.5 lakhs otherwise.”

Therefore, the Madan Kishore Committee
has only helped in reducing the cost for
the Government at the cost «f the extra
departmental workers who are one of the
sufferers in this country.

Similarly, staff quarters ars not avail-
able except for certain categories of em-
ployees who are eligible for rent-free quar-
ters, Hardly one per,cent of P and T em-
plovees get staff quarters. The officers
of the divisional engineers at Tri-
vandrum and Cannanore are situated
in  unhygienic  conditions. In  Cali-
cut. where more than 1500 P and T em-
ployees live, in Calicut <ity there are not
enough staff quarters. Six acres of land
acquired by the P and T Department eight
years ago are still lying vacant. Similarly
about Cochin a memorandum has been
$—1 RSS/NI?/'{S .
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submitted by the P and T &aff welfare as-
sociation. They have made a number of
demands which I think the hon. Minister
~will accept.

I'HE VICE-CHAIRMAN (SHRI V. B.
RAFUN: You can pass it on to him.

~

DR. K. MATHEW KURIAN: [ would
like to say that the medical services are
very inadequate. Even in far away places
like Mizoram where the Central Govern-
ment employees are eligible for disturbed
area allowance, they do not get it at the
same rate ay the Mizoram State Govern-
ment employees. 1 would reguest the hon.
Minister 1o see that the first report that
he wrote is absolute falsehood. It should
have been avoided and a realistic review
should have heen made. The report says
that the relations between the administra-
tion and the staff remained cordial. This
15 absolute fulsehood. 1 am prepared to
challenge the Minister to prove where is
the cordial staff relationship. Because of
large-scale victimisation apd the anti-la-
bour policy of the P and T Department,
the department is run by the admunistrators

and not by political leaders In that de-
partment. unfortunately, the relationship
1s strained. 1 hope and wish that the

Department’s fupction would improve by |

having better relationship with the stafl.
All victimisation should be forthwith stop-
ped and a better climale should be created
for a better' employes-management rela-
tionship. s
HaT warm W guRar (o
AT gqgrfedn) o ITARaTsT S
AIAFYT ATEAT F OATAT FTEr Ay
A7 37 ¥ FJE 2T AT
z£ 39 ¥ a1 Ay =¥ T A &1
aiw faer f& gw WA aF
f& zart  a&famt #m F W oFw
arAdrg A=Al ¥ g 71 TR
F  FEAFA ga Fr faeAt
(sa awa ggaateds, (st sie AR
far) de™R gU )
grad w7 oTE gl faswm &
1} § 37 %Y fafwss =faat £y ==i ar
3§ gw rarizg oy ¢ fo A

—
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[#ft serg agvfea) -
£ § yad g6 St F fai @

Ram g A & grew W WY fHoR

¥ a=i g% w1 wa A7 Ay T 33
gi die o o T F ®7 F AT
#§ g5 N @ FA ) TEY av®
N T AF & arg Ay oard wifa-
;|\ ¥ sA agel owr faw
w1 WA A3l F AgA mEe
agdl faar ar fav & =91 &8 A0
aft IR AT K agy HAT WIgm
s da1 5 adr aegt § %,
R HEAT ATY AqMT F IFA A
g am ng@m F1 aundn g Afww
afy amAl F T 1@ @ mAT
f& 7z a7 uwa #7 ugEAl @
fo 5 & famr fahy =1 3w s+
E AFAT | A @R AT UM
srafaw famm & afa g1 Au
FET 21 4T A9 @dvy A ¢
fawim w1 2 a0 v F Aamifaw
@tv uwAfaw waAr A @ oar
gax  goma F1 afq W0 F a4
AT F LA W@ g, fAAr @[

ggm@y & gA W A AW
FW F FIR H gA AN TE ag
aFd | @, 7% F AR F faw

dmz g f& fm nfr & " -
azgqr #1 TR 0 ¥ agw wWifge
ag gy ag a1 F &+ wfEA miA-
g n3Fg ga amw N A=T FwAr
qF AT fF gm 1 F0 agr @
T8 F ANW AR JAFT 9r 47
W & A A w1 FITr FF
frdza ®vm agar fF sww gar
qa Fqar @ g b ST fw
frr ®fagt &Y ast ger & o
R 32 g &Y 3, Afew Fw wf
CIIIC U C T 3 i
AF-A7 ATR AFAT AT § FO-A-AD
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afaul 77 i st & 1 afaw 9gr aw

d91T wATy ¥ A&y # afA #
@Y "@AA &Y M THATE

gifgm @y T w9t gf, T wa
FY 991 gW gAAT TE ART 1 HIE
7 sufer MY a8 €9 AEHT FY AT
7t Zr Ar mwmEAy asww g,
Fri I 7 A & OAE AT
fr fadt avg ¥ ot a1 gwmaar
¥, gard, nffmddr ¥ W wrd
#fga 3m F 9 TWT § AR A
¥ faar ;& @ 37 o faq anA
F2 waYT A 3A FF9 ¥ 397 A
w3 ¥ uzwl Rat AR g fE awea
afan a1 ¥ wadr &, 7@ v A4
AT W W & F 94Tz oan
w1 9l wur fowg vw A
afan § a1 o% FAfoae ferEaz
aadr AzEgl 7 @G ¥ oAl #:
w1 AT F ATT FT FACIAT ATEAT
g f& Wzl o 9vE ZAMT "gE@)
fadr 2t smf@Ewa w39 g, 9w
¥ zn AWIA F Wy TF U z4
g5 wad ft §1 mradr ase
q7 w7 PR ogarr AW antHag
FT aTE a3 Vg1 & AR IA F yAwa
3 fx 37 ant #Y fa sy Fasy am
FA F, 3T AR w5t & S foed
A WA §, 3@ v B fan A
7% ey &1 emm Ag T3 Za
9 % WIE X @l 39 far A
A waar fFgar f& =918 A @) Wl
A oWt aF, Afm 9 TE oA
Wiv EFAER F oqasw A gd
% agf  ®A 3w T AgAEd slv
gn faw za WA ®1 dRAr fwar
amr & R s aftRafb w
Toftwya Afawr AT WIS TR 9T E
A @ aFar g gIa) el
v gz ghar 25 wlom am
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TR a7 7 &7 A aFdt g1 @A
st ogarw frse oarw g g adl
qv za F1 15 fram A wm-
adr grir @t ot R TR amAdl
oAzt # WA oA sEm & W
@n 1 fgAr 4% & Fef gl €y
s @i gy § M7 ag ward)
F AT AT TR § AE AT AMA-
&t #7 fgara za &73 WA &y
ag HAT? aqaelr agf af gt arrt
zq fq@ g 7 waar fewar § f&
Arg =12y 90 wfATA 2 Fr A3 S,
agi ZW M AT AT FAAFAT LT
@ za fad =idr-gaadiz dQiwar
v aaf &y adfr f5 8 & A e
a3 fpr af 4 a5 1b gum T g
a & Ty dqadfr gramr ¥
FrE  zide arEr vy A famA AW
¥ iz aray @ | gH T IW AT
A1 waar fRar ar-fF za = A,
Sto9d wgr & 250 v doWr
AT, HET 250 W SIG 390
oA oW A qF £ g T
T W@, WF agy Wy £ 99
I wHY VEr g wdAfmad an-
THW® O AT IM F AR
ZH W Fgy A 1 48 A
g fo &gt g o fawms
g2 oxeft §, ¥ gq @1 frdw A
FEAT WA 1 FE 0 ATHA
aaie Arfer ® @ @ § AT
Ffar qT g8 4% &7 417 AT g,
e wg = wwAr gIW fa
Nt gare qm  fEiET £ o3a w
/WY gT T T@ AT wEE fEa0
a1 @ g f osnign § sman oAt
g g/ SqAFEqT A1 EAAI A TF

AT 93T A4 ITT Al A
J9i  agA 1 B 9w vEe W
7 FUT FT FAT N A7 TH QA

(14 MAY 1975}

I (ol

12 FT HIA 50 FUS K[ AT
qTOWH g1 HmAg, H fA3gw
FAT AEN 5 F7 FF gArdt ATHAHF
agdfl 9 w1 W g W =af
#§ NG | awgr g1 D D9Ar
gr§ A ag a4t g1 S 50
FOF F1 urer g 38 faAfaa F
LI 1 K
fr gm ag @ & VIR 48
g1 AT {gFA Qdr  qEEAr
g fe &1 9 wifade & sarn
# Saral AW F1 KM aFAr g )
ZAR AEFH W A1 ay@ 29 L
Gr¥l wW OFW E 1 IA F EH
T I aaeEg AE T Wy
fradr 4 =fggy w9 & qaw
uF AT ®Iied 7 A1 Wi
9T dF F sqwfal &0 @
T T AW FEY F fF g
AT dF T Fq FE arr  aqAfAy
M R e fmA g1 ac
T H 33 §T Z@ AWM IR AQ
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oW wE § fr wat gw

TAGA T WSEr AT o4 Iq &
A § I F ATG) aTEAR A
T zard sifow gw oAy W
TzAY & T sw@ § SO ¥R OEEAT

& A% 94T a¢T W7 T FI A4
g1 3 AF F fax  fag Awn
F AEAAT § wrEr AT IEd §
I % qgE ¥ Fafmaa feqe-
iz ma FT AF FAT AT OAHAT
$9 T AT F[ GEFEAT WEAT T |
¥y Feq fofq=l wY @ 9w
CRC IR i B CANEA GARA U SR 11§
qATAT A FW, 3§ F AL ALY
EG G II-C AT E 0 CR e i o )
feardsz &1 7@ AT W19 F1 AwAF
7 owfzart aE D

qtoAEe w w9l Ay ady o
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[ s w@rfee]

A T Fw A HAT A QY
#1841 AT wzer T oavt w
A § 5 frearde fedad afaw
WA L-11-74 & BN 2 faw
97 65 GF Fm AT 2 AT 0
AATAZ AT AT 15 G #
T 21 dw wfora Fw fFoag
a1 /AT Z1 Wt sy AT geR e
wOR A wAT EF A FHY
IR AT PFAT aT oFFET fedl-
FA AT | qF Fasdfeq FRET A a7
Tz AT 2 IR 9§ IR &S
Fel a1 5 uwda frf@d owdw
T B uESgg 1 ATT AT 2
a3 FIF B AfFF AT IR
fazdt &' =7 & o1 T g% &
47 TgedT 2\ AW FT 3A & AN
¥ fowrag gar wvAr 4y zafay
gra a3 fRar o man fa uge-
ga fedaf & arw # fowag 3
zafay @ #1 g7 W fwEe
fefasr afanr  wE A 0

WA UF AT JAT WA
fear g o az mw® & BF wmaz
uSEH & AreAw 7 3w fzEme atear
wE fFar g IR 37 7@ FHIH
famr AT &1 AR ETRE O &@1 Sar
a1 f& 15 @ & fewz ¥ fwu
TH-TH, F-ZT AT AET TEAT E
gHd  aga AW AT &1 AT Qar
G FIAT MET Z IAFT I@ AT

#r garaT & 2 fF ¥ wHOE MET
gz wal Z W& fa@d &T" ®

qT §T F  AWArE, wEET *F
Fafs  sw-fewz  arfz =Wt #
g 21 AT |

Tt qvg § fafged arar &1
1 A famAT ot mg #FE amw
Tgag 1 AT FIAT AT L FE FTA

afgm 4% F WAW T EAT O
frar 21 7z gt ad  qe fEar
21 wdy  \rC M O{ WAZT qAE
g fwar 20wy oSy owwz @
wim e, fews Wil =@
AT &7 STE AT T FAFT OE
frrr @t AwAT 20

Fm H1v 7R s ga fa|rr-
Cic ST VA ol B 2 B I
FIT  WIEAT F HAT  STEV WA ¥
T OE @ By w1 ¥ WiE
AT 3IAAT UG FT URIIE  AHIA
i &1 1 3FFT @AT GAT ZHT
7 o3q¥  qEemfzeAT  wH F7 OET )

390 wremfesAr AT FT
F 3q&r  vEE fam {UOAr. 3AT
azafvdy vz v gAML TM A
g ar  faemard @ fvogmrer
ST FAATA FIR F0 qZ TEA
I9% A | ART Z AHT ATfRT
98 AT g3 Ar AN, e W IEsr
W FT OART AT IAFT AT AT
F1OWMAr 7 areAr gure faArn
e &1 vigaw faw owoAm dar
ZRA uF w7 OEF g, AT FEr A
@A™ FT T E 0 WP oAM
qraddc AT gR MEOFT A

uw At . ¥31 faaw §= =lEw
Al aft gmT vE oAr &1 3AF
#fer e B st g s e
& faxadr guq f& 39 917 foq
e fAar g g1 T Y oF
St Hev AEA A% fan € 3qf
TET AT FT

ot gieE wiEE ;w0 FIT A
@i A fog w1 7 92 faa
aarg axry frwm & A 91
AT WA BT ...

({nterruption)

ot .



121 Discussion on working

N rATa qgifear ¢ g 3a

qr7 A At 7 A & fnoav
ng  waz «w | fawEm grIAEw

g firg w1 F1 AW AW T VE
Tt 1 fazdy faaar g ar faae
FrT FAT & WY A8 AR AT
21 AT fAa® amr w%v sear JA4
awr oy zafan arad A 7 oA
stéAr 3 fF Tw am T wmdd
¥ AW I3 IAF 9 @A
FA & W Y A FAT 918 ;'TF?FI‘
& amar # 0F 09 3AAT aAr A%
frg w1 ) zAAT AT AR
a1 2, ng fam T osaw BE 9
A 9rA @ &7 GFAT 2
frq @ 71 fAEd ¥ IF wied
# AT Z90, IEGT ZA R TR
UL B A TE B Lo
T R fE oAraT & oA #vd
§ w1 i 3@ FEAw g1, 3man
foa® § o wfzarE 2nf, afwT 5 987
fagr ) “1a1dT § IHT BIE AFAT &,
F UF  SIg 8§ IR THE NgAN
u zmi Afaar g0 gElET AE
grar g f& T8F1 "I AT FAT

3
7
T

o G

¥ & =w fewdr &
I " AT amAT =T oz fa
grw fewdi av FIwr @AT FAT
oqf | gATE gEe A fowAr are
Atg war § Fa 40 IF T T agA
o dar @ =T STAT )
fagmr, ot arq 3% Z, fews O g
g7 1 zax fAT wfE afs
fager 7w ®1 w7 AGA fEad
v 2F O WieT ®TET ¥ aga
i fawawit @ ga gfaar F fag g
ashAr w1 wgEer fEAr g1 zAdw
sza AT wara, fzwet @ wE
wify o7 @+ #IF a4 aw
ST 2 AN

ZHY

A3

aga  gfaar zawr

’

{14 MAY 1975]

of Ministry of Communications 122

gra AT 2 1 T FZA AT AR
FH Emd aw f&@y F

fra =18
T fwadr zo

QF WIAAT @
7 ghagar fFq Tz

st s ggifear:  foa sz
g3 AT F Arg w8 qf - fag
aqfag Y wgFre A®F £ AE-
fra Az A1 favRlt @9 F §
AANMA M1EE, IHN wET B wEE
H Fas qadt ¥ owm Pea sem

F, WA wdr ®@ #IR TE w7
331 AT Azt F1 Aveew sTEAl
A | A1 S g1 oar feAy oft

qTHT AT ATHA atar A FT @
TEAA HEAT E | AET ;A qZ
f£ S owma, zfarm ar YEAaw
(9% 7 @7d 97 qFT T AT 75
ara w1 oarR fAgr A 2, &z 41
nAz AT fAmar 93a,  Ffwa
feimadt @ awman 3t fra=r g3,
afy wmw fog wE fAg 7 AT 7
TEF AT A gfagr arfaa
g A dE ) AEY 923 e
T ATA T@AT & fwT AzEm &
ary, fev fgad #1 am  gga 2
f&v ag &1 %7 gral 2 % fwa
arv @ za fRZd w1 Ewa anfam g
guv a@iga faq wrz fqg faar v
AT wreTAT W fwg @3 woo3n

. SR AT oA EA AwAT §)

.«

#5 I% wikqd # gfagr Fe
W7 GgA HAX LY a=wA gAT 3
P 4G H NG Y HAFHTE ST,
AT T ER OINET IR T AT
AW, FH AR G N7 wF ga 7w
LI 0 IR I o) I € e e
gfagr = 2

v (ﬂ“j A

UF AT F A7 (T AT FA7 FEA
ag 7z ¥ f& =& gymx ArEm
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[#47 sereara agifeai]
1 gn W3 wamd ¥ fAm o
Jo TR AN FIA AT A 7E
A

@ g & wF A IR
siar & 5 oz wifrw & vr\frrz
it a1 "ee fafgfeen dm @
TR fFW 9T A, g4
T omw R -¥@ oTg § AT
FE g@ra £ @1 34 97 _gA AAF
Fem)  fredr ¥ dFwifedza afxa
97 @A 4% FW T FW | AL
AEEH A ST AP A1 A =\
afars w7 wm s w7 £ Ied
#T o Yo
FI7 g, dlo UFAo @Zo FT FiA
W o573 g, 39 A7 ¥ fag gma
7T 4 %5 FATT MFar g @ o
FM gW FGTL ST FRAT g
AT g, FE ATITH TV FA TR
FIX EN ST ATET FAT B AR
T UEET  aAT TN ) A3
Fw zw weAw  mfed & f's
A & FL FW IEAIA U
grestem & @1 ¥y o™
aw® ¥ T v wE X AT
fafrmy &5 & ST gaT1 wrer At
W E Ag FA ET ATTAN

¥ amdm agen & hgar sEm
f& ¥ wgram =@ faFiv «-r./%
@ o o 6 §&% T owiw
grzx Ffgwwr AT ma FE AT
A qvg W W qEE T A
g1 3Ig gx ot fawie fear =
AFAT g1

TE oWF AGA W7 T AET
FE g fF gwT A7 gwE awEa

AR WA AT 2| FAA AR
\amm ¥ oogt 9 WIRET 9
9w w g v g A

-
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9T AT IART ZAT dw g fed
q& AP TED I AR
FT AGT O qTEREY AL AN T §
=i 4F92 Uf@e & 3T @7
5-7 WA & AT & FHAIT A A=
1A ¥ a1 agr w4 Tg gz qrEE
A4f & AT agr TR ATRE &S g7
arEFEl a5 &)

st grAvax fag: sora wd-
f ATET GA O

£)

1, S 9weE
g Shkis T d7 7 & gqir gz
CEGEIE

st Svma wgifemr:  TAF
fzamr & 9T %1€ g8 9iFC HiEM@
oA § a1 Az wa faw we

% 2] B IqFy «iw Fvar
AN WET 10 A T IR

g2 H Fr TR qTREA 99 @
A G B G I P el ol
TE AR H g A fFoF A
977 #FT AT IiAa A@Ar g
TR WA HieZ  F IR AT
wd g faw& ¥ qvr Fwer A6

q1 srrwr o faaza far fw
T OFY ATATAT & "AT AT FET
TIFT B AET 22 BRIV F i
T JL AT AT FF AN 1 qG
17 g 8 SART FEAT Y4 XA
i gad gt g1 7% 3z 5 A
sfce & garer famiw adf gar me
% aff & " wmwwr gamr
7gar g & faw maz w wang
P41 9T TH AT 16 AT 130
aEMAT F TS TR TEATAT 9T

dIT AR AU 4 gWT 6 Al
siffdl & Ne oF greE A

R OFA 2 T F fearm @
g qw & foam wam 3 wrema
g AT IA WAL ATAT 146




~

125, Discussion on working [14 MAY 1975  of Ministry of Commimications 126
e fret @R @ gh W q AT WY MEA T IR TR
TE T RME oA A e 27 g fF zmwmd feelt W s
@7 faAr der @1 g v arfer otn avay wadr @A ArfEm )
IFAMI FTH  aTAr E 1 A M § faaem wym froafasm oA
¥ o9M el am AEA E fa % wgi gy Hfwm  § 3A
fFadr sy & zZn TA FTA 4T dgav  feefr v At A #

#gr g 1 fow wym qw oy
AT AT 30 W & TV UE ¥A-
qH /T FAT AT T wH 5-6
T & e oF SIFETT 4q
A & T gl ¥ Imowwi
§ & zmow Fw aga At ¥
CEANREARE

gl weg & wfaw marEr an
=41 ft &wga ar ;AW Al
JEET & HAY

FA® 50 AT Ha G ¥a qur
AT g f® wwe demr mg #vw
210 @M@ J1 T g1 AT TEA
AT ¥ AF ATAT VEW 3 FATT
248 FUT & F  Ff@ F AT
& wvawre &, oqrofedt & @
fagm & &A1 §  zEEAAE H

w v & i ug e agA
7 aar g zafam gmw avfow
Fr g f& &F oo fazew 47 #
gAT FTAT § I AIE TFT ATFEA
¥ St gz dwe wifErw £ 3AH
o fear sm v gAfRza wm
1 G O B S . A1 ¢
faga ot =% F1 fowan fafraq
i L S - L O R
Zrx &1 18 FIUT /AT 1 ATARAT
THE gE & A el amar
2 THF WMV ATET T ZT A )

F sitv sAr 4 ==? AT
FIAI arfnr AfET D7 M FF
st f& aga v § AF wE g
ENes fsmfr NEATT IZT azT A2
AT AT T 9FT § A wa fug A

byl S Sl e B

JRESIS=- L

1948 & w7’

CEw oz@ v,

~ 3 -~

TN BT VA B T AR

Fa az ot ww faar & B
s ¥ oArd Wt AW T

Mt aw femie wez  (mer
g3W): g ogEa 7z a7 f&
IAFEE TR F oA Wy

fogs  gvAme wir g=wd Ay ar
HE AT OHAT UgA AT AT
ravaed fawet & AT 3EE
o ww wr fael owr feofan
fasd 37 w: AdET H AT v
w wE g ag @ oA wE S
wAfAEt ¥ g oFT WoAad
st swwara agifgar Awdls
¥R OFT gATE HEA WA 2
faar &7 3 #)

St O#T FF OTHFC WA AT
7 faE=sr 8 wgw fgel faww

qT  IGF AR FASAT BT AC

AT @z 1 TEWE FOWAT F
At Higy A q AR
TZATEId AWA F AT OH I

g1 W4T ATZa g AT HI H1AT
T AEEITT 1 g1 A3 HEAT At
& zam FgAr =JEAr g fE e
TR ¥ ST AT o FHE
oz ITE F IHET  TSwALleq
3H  FHE W L Z1 wfEEa
arre & a1 afexw oartegwe
FAT E IHg 0w WA OEMT 2
ZHT WEIT  H 9T HITT

9 vHifgoos  Fidy

i
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[#f wrearg TaTiEAT)
7Y, FE 2 wEAm "5gEm A0
# Famr awEr g ofa o ozw ouId
a7 7 wedifrs oaEr 9w,
F midf & rare v ;T q eufga-
A fedt o zER {vydeww &9
#1 fafom 7a® & =m AT 4
a7 gt fAage frar g oAifaooe
# afafafa 3w F@Ey @ far g
Zar s gz veAY & fa w4y
qast @ afsffaa swd g
CEL I B & GO S -1+
e Sragr wE # ifrem T
AT WAL BT mIEA EAHT B
¥ AryT A®A I A4 WA
& aw At @3 wwg Y aa-
T AT AAT §E 3 s oA
a1 awdr g AfwR zHAT vy

Fgar JEdr § & faw earAl oov
RLE S i C T G I i
FoATIRE A A ET ga dear
1,500 (7728 @) M =@y wfuw
g IAH & Fgw A AT T
fam Zfasm amigwre wiwtaar ofx

FTALTE E | (Interruption)
5p.m T2 A ST AT 26 wa1A
TE & ARRE, avAY, Ay

wifz 5 dt =AY v TEATSAI HET T
gAY g% F A amd ¥z faFam
FrAT AEWM £ s amEr
AFAT &1 AT TA a4 SAEr
it fF ot miferai@e ¥ mEer
F oA v d@m oar ¥ s
77 & ulR FE ovow o wE
T UITEESA FHS AT R AT
ECEIE-CEn B O R N 1
SIGTE SN Gl o ) i
FA 7 TR AAAT FET & AT
‘zW zasr o Aw @ y F

CAWr ¥ HIOT AR FHE 4 F
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vr fadefy wAt F & s9F avEv
T &TE A DEAEIN  FHEH
§ 35T v Am & AT AmM
A G WA HAT T OATEF A
WET F YgA AT Al AT BH IANT
AT qrd T arfoer & F)

W Haww, wAs #T g
affd AT FAr  wadlw FE
fawmr & sy HAY (s anw
dgar) . fafama F gvr gy
awAT & fam ot FE Aw Az
Y ayavyy EwT OFMAT

s e agrfgar:  sfwe,

A 1 0 M L o 1 -+

F fam =9 g¥v & IAMHE A
axqr &1 HA #, IA¥ fAao
g owan F sgEmr Ay gd 2
ary E A A=A FW OAAY F
z ary w5 2 fx qifawEe
#F yegTio'wr ft ozm T Ave
F oFErmA af 8 oaqm F AbEe
TaF AT AT ¥ FEAR-FEA
7 ZT F1 ;T wEEEEAT wIR
g7 {ma F7 gAY T FTE qEE
T 2 AW ozH A§9 § { o@d Al
# gmgr o1 faig &y F AT Em
q4TT wrTR [g@EEl o9 faww
FTG | ST ;AT AT AR AW
F AsEdl @ IATRE RT A gAY
T Trforor vt &

=

dyaq, FEoowAdE  AazEdt {

gz oft wzr fF oTTOM FTE 9ne

afss & wfwo g@ . s wifeo
79 "R # wer fa¥aw ag ¥ fw
g faqm @ "WE@T & SFfg §
AT F H IFT AT FIETT FIG
1 WM ATT HATAT I AT W
M g aE fREdr w9 4
W T gEE v fASrT &7 aEi
K T2 GEICI G N Y A

g
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AT & 3 " wgEw F
#qag § wer w4l g€ Wy gz wer
wr fE® W Eefarg fesr w2
4z A1 Zv 7 ug=ar & afEw s
AW TR FET AR FRT 2
A HTA AAST T TT VEA TR
¥AT 20 @ AR WA E Hiv
ST T AM ] zATY R 094
T AFET ARd F gg am WY
Ay Atfer * w2 f& Aaz
wag ¥ S oF fRg 03 ¥ @y ¥
T owgE w7 zg ogwr 4y fafa
I g g® zAd IR WY Asre
5% q¥d ) ogar e W uad
2 T 3AqY F1oamAr & 3 AyfaA
g Al IEF aFaEt o av
qEAT AT PAET AAL B AT WA
¢ wgEd E AT 3w ogdw #
A #SwR AL #OH gEe X
3§ Hfpa sar wewy of )
IS VI (o B B B T B

ol m ww F oA
# fAfrar =47 & wHaw ¥ 3N
Zifr g qNT Az fEadr F1AT 5,
To HYY  &fww F zm AIy
H oFrer Si7mre 3@ w0 # o3
fagem sor Agw f& & @ gfara
G i B L B
WEZT TART ATARCT FEN 4 oFE.
T g & wev AT anfra
g7 AT & fyaTw #1 gwa wfwo
F1 B AfwA 78 FIW A7 A4F HwA
A Zt wwar § W oAF fFoIEy
a4 gfEwdt wr mgdw
a fag afqEd F owewv 7§ 3w
Am AT # 0 TEfAT S wEvawAr
Moam & § fw o3| owm ¥ g
#T wPAW wrA fEEr S

st g8 &= AreEng (3T 93
gag wEq § S 9w g §
9~1 RSS/ND;75
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T o iAo vg Aoy w3
zHY f07 ome wEREr v E

Wt weAra qgifsar: s Are
g & wg watdm  wfear @@
g & zw a| Ay Fifoor v g
g 7w oag wfgat #1 ufew
AW FEd ¥ Ww R owm oAl
3% FIAY F FF WA wom
wrdr S agr wm ag # wfre
AT AR AWIATIAT a_ﬁr. -
TRl & At ww FI § v
A7 4T IS FW AT TR

SR C I G -G LR I CI
g Ffmm o Ady §F Fr ferdd
F Tm oo /T Adm F AT
wgt A Med Yz feRradr A
T4 g, 39 wAq H K w® vAMRl
garat ¥ Aty fAged Fvr Amgar
g1 oft Aemwd maft AT A=
¥ % #iwg  zEtAozA A4q
7B T N C A B A G L L
Fiom 7 A7 Fqrr F oz RO
F far gner wgwar farmare g
Ffma woT wzar 72 & fFowAT #
1 ov g wd # e 7 o3Er
TR+ F @Er 93 9 oaw faw
gEE § AT A T fra F oA
oy feafy ¥ oo & e wwa
av w7 fafrga wR o w@EA
¥ wfsard i 0 A & oAl
sqqeqr AT AL A ST wEAr fE
A1 I ﬁ‘l‘ﬁ'":l' ED ﬁar}“
miegfirzr v fam ord, HfER sww
7 Zrp gwre i fag@ wmw Al FAE
TEA H AT g &1 g A
foa A ¥ Adg ot @ wd
g 7 ¥ TaiEsal 9gNR F A
T w5 FW & HZ o7Z o UF
w6 garr | sifEq feedft
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[ wree gefear]
& gmf may faad www Al Fe
1 udi F1 oux vam A gET T
% g % far gd ¥ AR

BaTS WEW F1 HEMA AT TEAT

§ sfm A At qa g § fe v
¥ Wi 3T ORT ARy ¥ ovAr
wAr & v i mm FiR wrw
e AF ARy 97 i 9g= &
¢ e o 3w gEw oY frwed
g § fm oo Eww ww FR
 wrw fafzar & g ¥
CUIUE GO I (R B 2GR
fax fogr agi 9v 99 ZmIA
dm wiud Ams @d vEd ¥ gnEdw
F AT AN gg9 F AT T A
aZf fuam M oxg few gwer @
ERC IS I C I G o B C |
CRRREAE I 10 £ S
FAETH W GYE g1 WA F Al
g w\fgs ¥ W frawa ar oagr
AT 1
RA O ATEY WA # S 3
T #H g FF | FO wHFA
At 7z 2 fy Faws d O gF
A% g & W 3g  Fq @
T AT @1 oST(T ) TEY §9g
¥ Armar ofr Fre-fv wa s

% Hla H O Og FAAT AMRRAT

70 am & a § @l &
FZN 040§ F2E F yAar fRooad-

a
3,
Py
o
Y

q faga &1 gardr Tifzq
¥ ot afrazd ¥ o wgws ¥
A H FE oumE owid E oA AR
gy g AT AFAR T AT FRAT
gear & f& @ wifemw Y wef
¥ oWg TH AvE AT sMazIT (EAT
war g Wlv IHAT wd-mET adf
At za Az @ @l F AR
¥ auyr gary o fafozr ae

(Interruption) AT7T  TE -
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o

gAY AT ZH IAE [ ATH
) &% amAl ¥ AT A FAv oTa4r
% fg gq1 w97 foar g & AM
S S S O 4 L
ff &% g T @ D g fqa=r
qag §  AA-aET F 79T ¥
gfr g1 WEr & & faxw ¥ o
iz 2@ §1 ®F @ AT FaT
g e wdart o zT & FF oA
wifrr w@ A vH A ® ad
_AET ZTY HIAT &TF § 1T AR
9 AWt & famw wRA 3300
1 ogard  Ffeor owd vedY R
AT AT AR Y RAl-
¥YT HIE /A

Y

tar =
AET TR AW |
AT A4 ATAT
AFF At T arra Fv fear Jrar
3 Ok fRAY A wwE g T
qr & AT AT AT MF AT W0FT
aq & oAFy g

g atw off & fFazq w7 I
FrzAl 7z & gl @F FAFT ¥
Ao dro ofto o7 I8 FFFT 7T
Al g, faa@ a1t ¥ sste oA T
FZT, TAT AT § AT wrAAT FAT
s fv oagAw ) awfEA dg AW
wrry fermen & g & &Y fay
74T " AEAT Azet 3 A0 2

ff @ & AT ATIURY  FAT E,
zAReE  gifafrdi, w1 trasgss
gy fEmar Imr & o&Qtv rfEudd

AT Y FMfwer Ty AT F
TH WEN R OEWIY, Aqd WA
gAT oft =AM F1 W FET IV
gew & Ama wAY §, 3AET AW
faqr war & AV g &g owAr g
fo 3@t & a7 Freeardr o f
gfeadt #r atz fear s # o«
¥ 18 ¥z wEAr wmar g fw
Trw A fawmm § qR T wAg

g &Awr g oar

\

e,
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¥ &g FTF FT AART AT FAT
g1 gEF AT AT FT o oHATEAT
¥ OF FTY K OAF HIATATH
T &, WA ¥ ATE T FIA KT HAAT
gt g g, Afka ¥ 4§ waEAn
grgAr g fF At agnor st oan
T AT F AT AT IF FEN 2
vad  wwArm meem glREa At
=|qE 99T T FT 3@ R OIFIA zA
7 ® oagr Frfeor Av &1 o
aF urE w7 fF w@ 97 47 qfars
A § T g5 AT § A& fx wAwrd
aror § qE 77 fmv 3T atrm ¥
e+ gRITT wrfoor v gHe AT
U A IR i G
F1 g faar mar 2, & Aada|
A S F A w7 ogEEr fZar oo
g AT zy oY IAF Fr owAEg 3
#tv gaIAr gEer zEr sifwwr @A
¢ fv oz 3w d wr fRgama Aq
1 94F {37 7 7 uw qfAae
R magww F fAw AT, T gwih
wiforor EEY 20 Ssw FAWA A1
FaT oAl FoAIT A, TTdIfE
F wiRadr § w9 qMq, q1 3ITH 29
P OF?T aFd F| AT Tewmy ST
T 3gg vt 7 owgr fE gw z§
arq Fr wifos 74 FEAr Ary § fF
nF gffaT 37 A xam ¥ qfaad

aqarr ARA F afEw F
oft Ffear AT it FEwmm &
Fgal AT § M AT AT N

At wmdr waT wwT gfems aaid
gt g1 Ja iy devow ogar §
At za¥ qfFaT wgd ity fedom
fadr gfaga &1 & 790 21w
FfFm w@ar g AT fex heRem =Y
FATl A qIAA Faw v fEr @
FH AL LA | ATT AT
FqA M7 Fo  HYo o F wfifafy

; vee

[L4IMAY 1975]

of Minisiry of Communications 134

T & A FHT FF & FHATR
T AW FVY 1 KR OETE FT

~ - 1]
Fr gfaur  feedT aifg, 73 F@

& T FWOHEF 1 AT AT TF

gfags Zidy & a1 Ay 19 &
RIGIEAEAC U S C S (L
0 gfamm & Fedr g, 41 ful
fodt 17 71 graeliiir woam, fa
g7 g7 fedi9q a4t gfwa gy
wrAT g zHfwm aredT 9T ooff
Tfraa v ot Agwom A F
arrer wEa fw oot @ifafag
47 Ae A wifsd Wi A1 weIaa
71 gE 3 IF =g fR@wv ww
F7

37 @ % & A mE FET T
w g 5 sy W ae ¥
geReT 21 vl ®, A W mmaeg
¥ ¥ 7z fgaza e Angar g
ZA TH WIRA H OEEART BIAT AEY

,FES # s e gfeadi sy sed

ZET Fgar WEA F A faad
&g 36 ¥ A1 ®FAT g, SEAT 2q
A< FET Ared 3 gEfam §
arsT gz fAFgT T Fgar g
f& =zg7 aqwifegr. Y wad &
far s FafEgr ®T oft @@ Fy
SHRT EHA 8 FUS TIF T Al
oqf W7 uF qZ ALFT 20 FUIT
®TAT AW TEW XA g1 IF %I
¥ waarfrar & ST 6T 3ax
qf+@r w1 A F F10 f¥w WF
1 3w fro gud RRfFum sy
g7 fzr & @ free ®©1 3@
fri #1 39 A7 ¥ gWA A7 A
Frm fe@e 21 THF A EH oA
gry o w Ao F FAwrfea]
¥ fao gz g =@ koo §,
fer =3wA1 0w @A F FE 4w

J T
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[t st Teifen]
fro wrg Ao F FAAMT amd  qlvare
AT F T TE HEA B

3T A7 § g9T FOF 200
dzg gwm ¥ fafasm spgami w
fraa &7 f28 & S 9o U o &
suarfgl ¥ fau ) faq wa=iforn
1 Fo o TT FE gAY @M
AETA ZY AT B, IATT TA ACYTAT
% wdf ®w@mr waT & oartwE &
azr 9v  HTAT  IAN FTAl 49
zgF gAmal  #Eq feamnfrar g
@ g1 za fewmafedi & &g saw
IHET wwH  AEr g, a1 "Igas
afewa mamad ® d F axsz Frar
grq § A7 3% 39w fau wfews
frarequz fzar &1 aFar, g

AT AL, ez oY 7 &1 AfRaa
T F4T & FF TR snT AT reeT
® A7 ¥ FH AE &IAT § oA
sgn afandz fzqr @@ arfem
& amu faga wvm 9gw fw
affmEz %5 F0 A1 Tt A8
z, gy qifadr & aAEET oan
LSO E I o B L ot B - B S -
g fa wro wga gfggs F wibaar
1 wRAm-AAM fF T SR Fw
w3, ufgsa faqg Fx19 a4 A6 -
FA[ -og AT g AFAT 21 A@T-
Tizq F a1 ¥ § A&7 Fvar wgar
fx Traafaa /AOF 7T T4 AEFT
AT H OFAR UIIre ad g,
afrs davzren F7 F fan ome-
TEA & 7 3F AL ¥ UF AT
gm R oAgay  ALEWA § s g@md
AT AT R TT AT WMF F X
afgma faw & afn v @
argw & ST zART q%0 qAr FH@Ew
g f& o7 AW @ Teeme AT
qrqE AE FOTAT | WA SAAT AR -

!
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ZEw FT AT AT AFT AT WIH
w2 & faam gw ama 2 fa
daverzn ¥ Ffw sy #m
Zl AT FTAI E1 & AW HwHT
FH FIT ald F, IABI q¥AT
q=GT BT ¢ AfFw IAEr mEsEr
TETAT AT OH owTer FeAT FOfF oz
AT FN 717 7T JOAT 7

Zo o wRezg A1 =wAT wga
ARTTF FT AL

gaawra (s arFAry fas)
7% [wferzy wma & far W@
Bre #ifqw

i wwAra qgifgar:  frfases
Wiy w A AT dav Fegf-
Fore 7, FHgfasow femElE e
TI AT 7

IUAATEAN (= dAvwarg Ry
35 fmfar & ax &)

st wAe qgrfgAr: HaRA
Mo #9871 & fgaa A1 af 4r.
37 oag oFg  fawfmn & owig
i gyaa fwfaat &t . d9r na
fagrfror ag o1 f& maxar femidden
IR KT FM F AW FIaA
@ ammarg  fwadr sfew feadd
Tro neg Fo TEIATET &1 fyaAl
g1 gL IRiA wEl f&@ A o%E
FAAM A TA FT TH AT T
EGUIIR HECATIIE ¢ AV
A7 &7 F AT fSFA1 3w

adfr fogmar g 3989 W1 ¥A
famar)  zofau gga w31 fo s

faafgar @t 57 @l § adl
Z mRA fworr &ud ar faerfo
1 F49Y g At WA wmEn
A & oz af Wey 7 oza
mgezr fenrEdzd weAET w5 ufes
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g zu 3AFr fgq war AEd
g1 zm owom 73 F fF oEas
fag wrasr ¥ 7z waar fwar 4y
AaraTl FOF AT AN

gRd TH @ F PEAT FV
fam & f& w7 1§ ard TAadi
TFAT F ART 5 EWMT 91 A7 Al
7 FAT  WEETEFT  qET AIfEES
2faars &g F g ST | 3w
1 USTATAT  fweEAT w1 wWT AT
Fr Taarfial 8 ous & 91 7 9R
qreat T Taafaar @ faer gs-
FarEd 7 v faad y3 FT  oEv
AT drtga € 3941 dfAwmE
Ffen, orr wifwas F Ffmoar
fgar sm=, 3w are A wifaw
TFAT

fase  o@tv  TwEw
fatgq =1 =91 =% wF &1 9%
AT # Aqdl HEREe WTHT I 3w
wiforer w70 f& vaag fafsn &0 @
foxrag & 7 wfasy 7§ o7 @iy
39 USRI ® M4 ATIND Jgarg |

SHRIMALI )PURABI MUKHOPAD-
HYAY (West Bengal):  Mr. Vice-Chuir-
man. S, vou are sitting for the first
trme 1 the Chair and I want your mdul-
gence for one minute. 1 will gve only two
examples, one about the Posial Depart-
ment and the other about the telephoncs.
© Mr. Vice-Chairman. Sir, my surname is
Mukheriee.  Whatever letter is there in
the name of Mukherjee, it comes to my
‘I1-Canning Lane’ address. In Calcutta.
my namc in " ihe telephone  directory s
along with another Purabi Mukherjce. who
s a famous singer. So. | always get my
music contracts over the phonc and she
gets all the applications for the supply of
milk and other things. And I get all her
letters from her fans saving how beauti-
fully she sings [ hope the Minister in
charge will de something for me in this
regard
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SHKI BRAHMANANDA PANDA
(Orissa): Mr. Vice-Chairman, Sir. I wish
thit  cdntinues.

DR. VIDYA PRAKASH DUT1 {Nami-
nated): Mr  Vice-Charrman, Sir 1 must
say | am samewhat a relustant speaker in
the sense that you know | am not one of
the most militant Members of this House.
And I am also not given to either speak-
ing too olten or speaking too  strongly.
But sometimes despair drives you to des-
peration and. perhaps, today I decided 1o
speak out of despait, | am not going o
speak about the high policies  ,The high
pobicies have already boen covered by all
the hon. Members whn spoke before me.
I should only like to speak a little bit onr
che or two points  from my personal,
direct experience. )

Sir. the Dethi [elephone, have  dis-
covered a novel method of raising the re-
venues. You can never get the correct
number on the frst trial.

You go on getting wrong numbers and
you pay for all those cails and if you stili
have any patience or energy left, you may
get the correct number after five, six,
seven or eight tries, | do not konow whe-
ther one should vonmiatulale the Ministry
ol Communications for discovering a me-
tied of raising revenues, unknewn Lo the
rest of the world, and unkonown n any
other part of this globe. Sir, T will grve
you just onc instance. a personal instance,
1 noted it down beeause 1 wal hoping
thil some time we wil' be Hiscussing the
Mimistty of Communications and 1 could
mention my experience.  Sir. 1 tried tc
ring up one Nal say. 627341, and on res
ponse trom the other side, T ashed is il
027541, Somebody snarled back *No® and
he banged the telcpb‘)m.: I do not blamg
him because he probably was already sc
much harassed bv the wreng calls  that
he was getting, that he was fosing his pati
ence. Then, Sir. 1 ultimately tried again
very carefully dialling every digit 627541
and I got 625164 and then | wonderec
‘whether | should ring up 625164 in orde
10 get 627541 and then, Sir. T mustered—
my patience  was getting  exbausted—
strength and courage once again und
got 72 Exchange and finally 1 thought of ¢
bright ides and 1 rang up 199. The bet
went on ringing but nobody tovk the

~—

s
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[Dr. Vidya Prakash Dutt]
telephone.  After five or ten nunutes |
again 1ang up 199, Finally, Sir, after about
half an hour, T got 199 and [ asked for
this number and 1 was told "Please hold
on’. | kept holding on for ten, flteen
minutes and I thought I was forgotten and
so I hang up in utter despair.

Sin. the Telephone Department ritually
observes what is culled the Courtesy
Week. But, at all .ther times it is dis-
courtesy, unalloyed, unmixed and if you
have the temerity to show any impatience
then vou will ke faced with a volley of
abuses and all discourtesy.

Sir. the Minister has gone away.

SHRI JAGANNATH PAHADIA. |
am here, he will be just coming.

DR. VIDYA PRAKASH DUTT: I wus
hoping that he would be here because we
said that we ure speaking from despair
und desperation. 1 am going through 199.
Sir, I do not know what the experience
ol our [riends is and what the reporls are
that our friends are getting. But, I am
sure, my [riends here. whomsoever | talked
to. will bear me out that the state of affairs
in the Telephone Department! is scandalous,
absolutely scandalous, shocking. Sir, T am
not given to, as T said ecarlier, using sirong
words.  Perhaps, my uacudemic bachground
prevents me from using strong words but
this is one case in which, I think, there 1s
not a word, which could not be used
agz':iuxl the state of affadrs that prevails
today in the Telephones Department.

What is mote amusing, Sir, is that there
1< blisstul complacency*on the part of
our Telephone “authoritics.  If you..in fact.
mention thai there is anything wrong, they
are shocked. How can there be anything
<wrong with the Telephones Department,
they think. They feel that there is some-
thing wrong with us, in spiic of our telling
them that there is something wrong therc.
I appeal through 199 (o the Minister, who
is not here. to end this scandalous state of
affairs in the Delhi Telephones. 1 do not
know about others. 1 think it 1s the ~ame
state of uffairs everywhere. You end this
scandalous  state of affairs, this, what 1
would call, total chaotic state of affairs.
It never cxisted before but it is getting
worse and worse. ~
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Whal is the late oi those who try to make
trunk culls? If you are not a VIP und if
you try 1o make a trupk call. what hap-
pens? First of all, your call is booked with
the greatest reluctance. Then., for hours to-
gether you will not gdy uny news about
vour call.  Finally you ring up “Informa-
ton™ “What happened to my call which

o

I bhooked five hours ago or six hours ago?

SHRI KRISHAN KANI: Or
day!

yester-

DR VIDYA PRAKASH DUTT: A hro-
Ken voice tells you, “You ring up the
Monitor”. So you ring up the Monitor who
ts tarcly available.  But if you arc Iucky
cnough L.

SHRI BRAHMANANDA PANDA . Why
do you say ‘rarely™ He is not available
at atlt

DR. VIDYA PRAKASH DUTT: It you
are lucky cnough to get the Monitor, as

womeone has said, a tricd and bored voice.

replhies {rom the other ¢nd, “Sorry, all the
lines are down; you can't get your call”,
And if you say then, “Oh! In that casc
please cancel my®call”, an audible sigh ol
relief is there at the other end. In fact,
they are most relieved when the calls ure
cancellad,

Now, this is the state of aflairs in the
Telephones. This is my personal expertence
and 1 have discussed it with my hon.
triends. This is the expgerience of pradtical-
ly every hon. Member of thys House about
the telephones.  Our friend. Mr. Pahudia
has given...

SHR1 KRISHAN KANT : He must have
given the picture of this office only.

SHRE JAGANNATH PAHADIA - What
I said is 100 per cent corrd,

DR. VIDYA PRAKASH I)U"Fl: I um
wld that a lot of progress has been made
but T would like to draw the attention of
the Minister of Communications through
199, as I said,...

SHRI JAGANNATH PAHADIA Now

direct.
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DR, VIDYA PRAKASH DUIT: It is
becoming impossible.  You spend uall youwr
cnergy all day trying to get one or two
telephone numbers,

SHRI S P. GOSWAMI. On 174 ulso
you do not get response.

OR. VIDYA PRAKASH DUTT- 1 read
the other day that soon there wiil be .
direct diulling system between Delhi-Lon-
don-New York and | was hoping there vall
soon be a direct dialling system in Delhr it-
self so that before we can directly diul
London we can directly dial Delhy, this ciy
itselt!

SHRI KRISHAN KANT - You can dial
Aryahhata but not Duaryaganj!

DR. VIDYA PRAKASH DUTT: Sir, ]
read a charming article on the xelep\honeq
and it is so correct that 1 hope you will
permit me to read one puragraph out of it.
The author 1s one Usha Talwar—1 do not
know who she is+—but 1 would like to read
one paragraph out of it.

She ~ays:

“Sometime ago the Union Minister for
Communications  informed  Parlianment
that .3 lakh applicants were on the wait-
ing list for telephones. When' I 1ecad
this my heart overflowed with sympathy
for the prospective subscribers.  Their
ignorance is truly colossal. What disen-
chantment awaits them when they happen
to possess the precious telephone! But,
perhaps, man is under an eternal curse
to be longing for what he does not huve.
Those not having telephones ure keen to
lose their present stage of bliss.  That
explains the staggering gueue for tele-
phones to which more numbers are being
added everyduy. Over the years a meta-
morphosis has been quietly taking place
in the telephones in India. 1t used to be
2outility. it now uppears to be an ac-
quisition and a very costly one too. It
has become more of a status symbol |
am half tempied to dis-connect the tele-
phone at my house from the line and
carry it with me whercver 1 go.  Those
possessing jewels parade them wherever
they go as bill-boards of their station in
life. Can't 1 display mine, my dear,
dear telephone?”.
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Sir. this i~ the actual state ol aflutrs be-
cause the tclephone now is therc not 1o be
used really but it is a status symbol, some-
thing that you possess in your house.

SHRI KRISHAN KANT : Decorauon,

DR. VIDYA PRAKASH DUTT- | Jdo
not want to go into this further I have
made the *point that | wanted to muke, I
Lnow, Dr. Shankar Dayal Sharma iv a
veiry understanding person, a man of wide
experience, Mr. Pahadia has alco a lot of
experience, he is a young man like me,
and T hope they will act to end the scares
uf the telephone system. 1 do not know
ol the things that my friend over tlere
sal. How far they are truc [ have no
mnside information of that, He gave a Jot
of information.  Perhaps some of it was
overdone but I think he did give a lot of
information and 1 do know that unless the
Ministers themselves intervene, unless they
take personal interest in these matters, i
will pot be done through the burcaucracy
that they huve.

Sir. I would not have normally spoken on
C ommunicalions but [ spoke oni of despe-
ration to uppeal o the Minister to kmdly
look into all this, [ huave only onc more
point to make. That is on a slightly
different plain. We have talked so mwuck
about friendship  with  Bangladesh. 1
remember. there was a time when an agree-
ment was signed or at least a declaratior
was made that there will be a microwave
Jink between Dacca and Calcutta.  Todajy
the situation is that every second day I an
told there is complete breakdown of com
munications between Culcutta and  Dacca
While we are having these microwuve sys
tems extended to areas, | do not know ol
what use they would be. here is an essen
tial place where they should have put uj
fwo microwave systems. Even though th
Prime Ministers of the two countries hac
agreed to this, still for the last three years
I believe nothing is being done. | hope thi
yuestion will be taken up.

Finally I would like to say that ther
scems to be a totul breakdown of commu
nication in our country‘between person ant
person, between party and paity and bet
ween instrument and instrument.  Now Dr
Shankar Dayal Sharma, 1 do not want t
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(131 Vidya Prakash Duti]
bl:me him for the breakdown of commu-
nication between person and per<on and
party and party but 1 do hope that he can
restore the communication between instro-
ment and instrument so that at least what

meant Lo be un eflicient system of commu-,

nicating with cach other will somchow be
~N .
miide usible again,

.

1hunk you,

SHRI C. K. DAPHTARY (Nominated) :
Sir, 1 have just areived and heard the last
speaker complain of the difficuities which he
undergoes as a subscriber to the telephone,
Not that he pays for it any more than }
do for my calls but we have the pleasure
or the doubtful pleasure of being annoyed
and frustrated for nothing whereas other
peuple pay for that, that is the only diffe-
rence.  Sir, I do not know if anyone has
pointed out yet thut the whole trouble is
due to overloading.  The systems are not

cupable of bearing 1 am on a  particular
system uat Okhla Exchange. The system

was installed about five years ago and 1

complzained within the first six months of

ite installation to the then Minister, Mr.
Bahuguna. to look into this. Sir, the cross-
bir system has been tried out in other coun-
tries ard has failed completely, 1t has fuiled
in this country, it has failed in the country
of its origin and yet even after discovery
of its failure, this system has been installed
in cther places of [ndia I aum told so
much muchinery was ordered from  the
Bangalore factory, but they used it up. Then
bowas wssured thut something was being
done to remedy the matter. Nothing can be
done; no remedying can be done. It is
satirely muarginal, and that marginal benefit
is done uway with by the simple fact that
the Ministry insists upon loadmng their ox-
changes, porticularly the Okhla  exchange
and similar exchanges with cross-bar, with
more lines than they can bear, Supposing,
Sir, the rated capacity of an cxchange iy
one thousand lines, the usual thing 1v to
fix about 900 to 950 lines on it, but as it
i, it is about 1200 to 1500 lines and still
mare ore being put.  Then what iv the
restilt?  The result is that from time to time
the telephone goes dead. at least four or
tne times in a daw und for half an hour
ut least the telephone is completely silent.
You cannol get » numbcer. nobody can get
jou At the «wme nme. more and more
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lines are being wiven. ‘lThe result 15 that
for the past five years, this particular sys-
tem, the Belgium cross-bar system in Okhla
Exchunge, in Parlisment Street Exchange,
and in Bambay at one or two places, has
not worked satisfactorily.  Far from being
satisfactory, 1t s disgraceful, and it has no
liope of being remedied so long as the Minis-
try keeps on piling more hnes. | am told the
Belpium people were asked to come, They
sent’u team. What report they made about
five years ago, we do not know. I do not
think they acknowledge liability of break-
down of the system, | am sure they do not.
We huve nol the pleasure of knowing what
the reporl was. 1 have been told repeatediy
that they are trying to improve i1, they are
Uying to improve it.  But instead of im-
proving, on the contrary, for the last six
manths the system has gone worse and
worse | am out of communication with
the rest of the world for a whole day. Peo-
ple compliin that they cannot get my num-
ber. T complum 1o them that 1 cannot get
ther pumbers.

diseases nol meninoned by
last, is

One of the
the hon'ble Member who spcke

*that you pick up the phone to make a call,

as sodn as you gel to talk, the nhone gets
cut off. Again you do it, but again the
same thing happens—it aguin gets cut off.
Leave aside the guestion that the subseri-
ber has to pay for two calls. the annovance
is tremendous, and yvou have 1o spend, a»
the hon'ble Member put it, half an hour
of your time to get a number. That is
ull right for a person who has uot a Secre-
tary or P.A. Otherwise, it is  frustrating
and annoying. The hon’ble Member said

- that he did not like 10 use strong words,

but I do use the strong words.  The system

is tn utler disgrice.

SHRI N. H. KUMBHARE (Maha-
rashtra): Sir, 1 would lke to take the
vpportunity of mentioning some of the

points,  Sir, in the first place, ubout the
public telephones, now we are required to
have three coins. Unless we have thiee
cuins, we cannot make use of the public
telephone, and at times it will be difficult
to get three coins. So my first suggestion
v Would it not be possible for the Minis-
iry to have some other machine where we
could make use of only one coin? At pre-
sent, you are required to pay 30 palse.
That is also somewhat higher rate. My
suggestion is “that instead of 30 puise o
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shoaid be 25 paise, so that instead of three

coins one coin would be used, That would

save us the trouble of searching for the
coins as it happens normally when we want
o coptact our telephone from  airport.
The <«=cond point I would like to mention
is, nG doubt the telephone is meuant for big
pecple but at times poor people also nced
to use the telephone and it has been found
that thor.eAwho have got the telephone at
their place. decline the outsiders to make
use- ¢” the telephone. I just wanted to
kinow whether there are existing rules by
which @ subscber cuannot disallow a per-
son w make use of the telephone. 1t is
necescary that some such rules should be
evolved by which a subscriber should not be
allowed 10 refuse the use of the telephone
by an ostsider. That is one suggestion be-
cause it so happens somebody, a poor man.
may have to speak to someone 1o convey
some urgent message and if he gocs to the
big man having a telephone in his big build-
ing somewhere inside, he says: No, I will
not alfow you to use my telephone. There-
fore. if « big man with his money could
afford 1o have a telephone, at fcast a
poor man should be able to get an oppor-
tuniiy to make use of the telephone when
he needs.

My other suggestion is, I think you have
evolved <ome priority basis for allotment
of telephones. Could you think of allot-
ment of a telephone on a priority basis
where the muan agrees that an  outsider
could also have access to his telephone? It
is just a suggestion. If he agrees that he
will keep the telephone at a place where
outsiders also will
could be ollotted the tclephone.

! The other point is, people make profit
out of jt. I know there are hotels where
they charge one rupee for a telephone
call. at some places you are required to
,pay 50 paise. T just want to know whether
under the present rules. you have laid
down that in no case he will charge for a
call what is reasonably due. T think sinre
we are required to pay 30 paise on the
public  telephones, everybody should be
compelled to charge only 30 paise for a
call and not more.

Then. Sir, about the delivery of letters,
T can just give one experience 1 had. It is
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only 8 days buck that I got une Ictter re-
turned to me which was addressed to Mr.
R. S. Gaveri, Deputy Chairman, Maha-
rashtra  Legislative  Council,  Saranga,
Bombay. The address is written in Eng-
lish. Saranga is a big building opposite
Bombay  Secretariat where High Court
Judges. Ministers and Deputy  Ministers
live I cannot understand why this letter
has been returned to me. 1 cannot believe
that Saranga building could not be located
by the postman and then it could not have
been difficult to find out such a high offi-
cer as 'Deputy Chairman.

AN HONOURABLE MEMBER: Was it
inadequately stamped?

SHRI N. H. KUMBHARE: Not inade-
quaiely stamped.

SHRI K. CHANDRASEKHARAN: I[f
it was inadequately stamped, it would
have been delivered. One of the methods
of sure delivery is inadequate stamps.

SHR!I N H. KUMBHARE: Some-
times matters are very imporiant and the
person is under the impression that the
letter must have been delivered. At times
it may lead to disastrous results., Some-
times there are very important matters.
You can realise there may be a love letter
also, a young man who writes a letter,
will be all along under the impression that
the letter must have been delivered and
he would be expecting a reply but the re-
ply does not come because the letter was
not delivercd. So it may lead to misunder-
standing that might be created because of
non-delivery of letters. Therefore, delivery
of the letters is of very paramount im-
portance and the postman and the super-
visory staff must see that letiers are de-
livered in time. In this particular case
that 1 mentioned, | cannot  understand
why the letter, has been returned to me.
It could be neglect on the part of the
postman but then there are supervisory
staff. They <hould also see and examine
why the letter has not gone to the ad-
dressee.

The other point is, the honourable
Deputv Minister at the outset spoke about
the role of the Minister of Communica-
tions. He says that he is meant for back-
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ward areas. He is also mecant tor back:
ward classes. | thought that he must say
something about the backward classes.
He has not made even a passmmg refer-
ence to the problem of Backward Classes.
This 15 one of the biggest public sector
undertakings wherem as many as or more
than six lakh workers are employed. The
figure given 18 6,29275. | suppose, next
to the Railways, this is one of the big-
gest public sector undertaking. As has
been  pointed out by my friends. Mr
Dhabe and Dr. Kurian, 1 also fail to un-
derstand this figure of 2,08.938 extra de-
partmental staft. The Report does not spe-
cify what this  category 1s and how this
-category is distinguishable from the other
«categories. We can understand workers
who are regular employees. We can un-
derstand workers who are casual emplo-
yvees. We can understand workers who are
temporary  employces, but I have not
come across such a term that is being used
and which is not understandable. ie.. ex-
tra departmental staff. I wanted to know
it from my hon. friend. Mr. Dhabe, an
eminent trade unionist and he said that
this iIs a new term that is being used.

SHRI NAND KISHORE BHATT: It
is therc before. ever since the British days.

SHRI N. H. KUMBHARE: As | un-
derstand it—I am subject to correction—
they are not treated as regular ecmplo-
vees. They are not being paid the wages
and salaries which are paid to the regular
départmenta] employees. What is the point
in having such a large number, two lakh
employees, compelling them to work un-
der conditions which cannot be said to be
fair and just? You speak about social juss
tice. Your undertaking has a moral
duty . ..

SHRI G. LAKSHMANAN: Their setr-
vice conditions are the same. He cannot
participate in eclections or he cannot ap-
plv for nomination. His service condi-
tions are the same.

THE VICE-CHAIRMAN (SHRI LOKA:
NATH MISRA): 1 think gencrally
school teachers are in the same category.

DR. K. MATHEW KURIAN: Now
this is full-time for lakhs of people.
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SHRI' N. H KUMBHARE: 1 would

like t¢ know the posiion. . .

THE VICE-CHAIRMAN (SHRI1 LOKA-
NATH MISRA): Mr. Kumbhage, you
should try to finmish There is another spea-
ker and then the Minister will reply.

SHRI N. H. KUMBHARE: 1 just want
to know whether therc is a separate wage
structure for  these extra  departmental
people. ls there such a structure for others?
If not. why do you want to pay them
less when the conditions are identical”
I suppose 1t is unjust and unfair. When
you speak about social justice, you must
do justice to those people who are in the
lowest rung of the services.

Then. 1
problem of

would hxe to refer to the
reservations in services. It
was expected that Mi1 Pahadia who also
represents the  weaker sections, would
deal with this problem. Probably the
hon. Minister may say something about
it. My submission is that, in the first
place. Government orders are there lor
providing reservations in the mitial recruit-
ment and also in promutions. There have
been a number of complaints. that this Deg-
partment is not following the rules regar-
ding reservation in the matter of recruit-
ment and promotions. I want to  know
how much is the representation ir the va-
rious classes and categories and whether
they are adequately represented in the ser-
vices or not. If they are not adequately
represented, T would like to know whe-
ther the Department would take special
steps to see that their representation is im-
proved and the fixed percentage of 15 per
cent and 7} per cent is attaincd. Sir, we
could see that some of the employees are
sent abroad for training: some foreign as-
signments are also given. T would like to
know whether the Government has taken
any steps to see that this weaker section,
the Scheduled Castes and Scheduled Tribes
are also accorded opportunities in all
these foreign assignments and training.

Then, there are so many sub-commit-
tees. T would like to know whether your
department takes care to see that even this
class of people are also represented.

About accommodation, there is a Gov-
ernment directive that 10 per cent of the
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accommbdation should be
the Scheduled Castes and
Tribes. | would like to
Minister whether that
followed or not.

provided for
the Scheduled
know from the
directive 15 being

SHRI K. CHANDRASEKHARAN: Mr.
Vice-Chairman, Sir. the report for
1974-75 that has been given to us by this
Minisiry appears to be a very sketchy
report. The report as such contains
nothing about the P & T services in this
<ountry.  Sir, lot of technological things,
overseas communication services etc., are
referred to in this report. But so far as
we in this country are concerned, we are
concerned with the running of the P & T
services. That Is conspicuous by its
absence 1n this report,

Sir. this report refers to a brochure that
1s being delivered to us by the Directo-
rate General of Posts and Telegraphs in
regard to the post and telegraph services.
It was delivered to us along with this and
we had to collect the same. And collect-
ing the same we find that the annual re-
port of the Indian Posts and Telegraphs
Department for 1973-74 is handed over to
us. It is found from this book that this
report for 1973-74 is printed in  March
1975. Sir. it is not stated in this report
as to what will be given to us, whether it
would be the report for 1973-74. We
thought that the report for 1974-75 would
be given. But whether it be for 1973-74
or 1974-75 the only good thing that I have
been able to find in this report of the
P. & T. Department is very good prints
of the commemorative stamps in 1973-74
that the P. & T. Depariment has issued.

Sir. ladies working in the Parliament
Post Office counter. who are undoubtedly
very obliging and very kind give us lot
of commemorative stamps. [ feel that the
issue of commemorative stamps appears to
be, by and large, the main work of P. & T.
Department as will be seen from this re-
port. I do not xnow whether the Depart-
ment has degraded itsclf to this position
only. But cven in this degraded position.
my submission. Sir, is that thcv are not
doing justice.  Commemorative stamps
have been issued for various purposes,
national, States, regional and local. Sir, if
was only the other day that the Prime
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Minister herself came all the way to Ke-
rala to inuugurate the golden jubilee cele-
brations ot the Vatkyom Satyagraha. |
am shocked and surprised to find that the
P. & T. Department has not chosen ic
1suc a commemorative stamp  in resped
ol the Vailhyom Satyagraha so far, Sir.
these things have got to be noted becausc
even the emphasis that they have given in
this report is a one-sided emphasis which
does not bring in impartiality or justice
so far as all aspects of the country are
concerned.

Very strong criticisms has been made
on the floor of this House in regard two
the working of the telephone department
And critictsm has been made "on various
other facets also. 1 would say, Sir, that
tihe department has very largely grown
after independence. The growth of this de-
partment has been on a massive scale, “bul
certain - essenwal matters  which ought te
have been taken care of, have not beer
taken into account so far as this depart-
ment is concerned. I would say that failure
has peen there not only in the telephone
departent. but faillure is there and has
been therc in the postal services and in
the telegraph services also. It is com-
mon knowledge now that if one sends @
telegram, the telegram wili reach only
after four days, and there is no discrimi
nation made by the department whether
it is an exprese telegram or an ordinary
telegram. And if it is a VIP who com
plaints, he will get a reply after thré
weeks along with a refund voucher, ask
ing him {o go to the nearest post office anc
Collect Rs. 2.40 or whatever it is. If it is ¢
non-VIP, and the large number of com:
plainants are unfortunately of non-VIPs
he does not receive any reply even by way
of courtesy. So far as postal articles are
concerned, missing of letters and non-de
livery of letters are very largely on the in
crease. There are reasons for that. These
reasons ought to have been enquired inrc
by the department and the defects reme
died, Particularly there are certain places
in this country—in fact, recently I had
brought it to the notice of the hon. Mi-
nister for Communications, and I do not
want to repeat it in the House—where if
letters are posted, they never go out. Let-
ters are not delivered. A lot of malprac-
tices are occurring. Sir, T would attribute.
by and large, two fundamental reasons fot

|
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the fuailure in the telephone service, in
the telegraph service and in the postal
service. There are two fundamental
grounds for the all-round failure, alt-roundd
weakness and all-round bad performance
of this department.  Firstly, take the
question of employer-employee relations
that has been referred to by a large num-
ber of hon. Members If there is any one
single department of the Central Govern-
ment whose staff have been  victimised
to an extent to which the staff have not
been victimised in any other department
of the Central Government, it 15 the stafl
of the P. & T. Department. What is the rea-
son? It is not a thing which has occur-
red during one year or two years. [t has
oceurred during the decades past. in the
years after independence.  Shamefully we
have to admit it. Sir, the staff of this de-
partment have been treated in a humiliat-
ing and insulting manner by the officers,
by the Central Government by its dircc-
“tives. And what has been the role of the
staff of the P. & T. Department in the trade
unicn movement of this country, in the
movement of the Central Government em-
ployees for their organisation, for theig
demands being met by the Government?
Sir. the P, & T. Department stafl have
shown that they constituted the best, the
most  effective and the - strongest trade
union in this country. Today compara-
ble with them are perhaps the bank em-
plovees or the railway employees or the
staff of the various  Accountant-General
offices in the country or the staff under
the Comptroller and  Auditor-General
or three or four other categories who are
very  strongly united and trade union
minded among the various departments

of the Central Government. The attitude
at the Government level and ministerial
lcvel has  been that the stalf  should be

treated in a manner in which they should
be pbut to a desperate situation and the re-
sult has.been that the industrial relations
have heen very bad. This has been so in
the P&T Department and on account of

that what all should be expected of‘the~

stalf so far as performance is concerned.
has not been performed and could not be
performed and will not be performed so
long as the industrial relations are bad.

Another fundamental reason in regard

to mal-functioning of the services in Yhis _
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Department, if | may put it, is the horri-
bly inadequate staffing in these services.
The Department has grown like anything
and accordingly the staff have not been
strengthened. The telephone users and very
hon. Members of this House have raised
their strong voice against the way in which
the telephone people behave. Of course.
so far as the mal-functioning of the instru-
ment is concerned, much has already been
said and I do not propose to deal with
that aspect. But little do people know
that on many occasions there is very in-
adequate staff in the various tclephone
exchanges and that whether you call
185, 183, 187 cr {81 in certain hours it
is ope and the same person who answers
vour call. Naturally on verv large occa-
sions. you will never get any response
because the same person has to move
from place to place. For this reason the
person at the other end gets offended
because he does not know what happens
in the exchange and there is no televi-
sion to show him what happens in the
exchange. There is, thus, inadequate sta-
fling in almost all the exchanges (Time
bell rings) 1 will take a few more
minutes,

THE VICE-CHAIRMAN (SHRI LOKA-
NATH MISRA): Kindly finish by six. °

SHRI K. CHANDRASEKHARAN: I
understand that. T am not the person who
will go against the Chair’s direction. This
is the first time T am speaking when you
are i the Chair. I have got great respect
for vou and I will never go against you.

May 1. therefore. say that this question
of staffing should also be taken into ac-
count very secriously.

One of the finest speeches that 1 heard
today was that of my friend Shri Laksh-
manan. His speech was very constructive
and educative, But [ was sad when Shri
Kameshwar Singh sboke. He was a member
of my Party in the previous Lok Sabha,
but he is now in the ruling Party. I
thought that the education and instruction
that we gave him would stand him in
good stead. He has spoken as if he is a
member of the Opvosition sitting ifi the
ruling benches. I do not share many of his
criticisms,
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SHRI KAMESHWAR SINGH: [ said
how Government officers are hindering the
Government  from  implementing  therr
policies and misguiding the Minister. T
never criticised any 4f the Government's
policies. This is for vour kind informa-
tion.

SHRI K. CHANDRASEKHARAN:
Anvhow. sitling 1n the opposition benches,
1 do not share the wav in which he has
put things and the general approach he
has~made and the criticisms that he has
made, even though I am strongly of the
view along with my very honourable and
esteemed friend Mr. Daphtary and Prof.
Dutt, that we have gone very much in the
wrong by going for the cross-bar system.

6 P.M.

There 15 no doubt about it. The
Crossbar system has failed m this country
and it has failed in other countries and
it is bound o fail in this country on ac-
count of the particular climatic condition
ih our country and it can never work here
We have got to see that we replace it eom-
pletely and we have got to write off the
amount that we have spent on these things.
If ever the telephone . subscriber in this
country is to get the service, I have no
doubt in“my mind that this has to be done
today or tomorrow it will have to be done
But T am not prepared to put the guilt or
blame on a particular officer in a person-
al manner. Certainly not. These are deci-
sions taken at a very high level and some-
times the decisions go wrong and wrong
decisions create losses and result in losses.
T am putting it, Sir, this way that so far
as these services are concerned. unless
these two aspécts, thése two fundamental
aspects, are looked into. these things will
not.solve the problem.

Two or three points more and T am
done. Sir. The state of affairs in the RMS
offices and in the Mail Vans is absolptely
hopeless so far as the staff position is con-
cerned. Many of the RMS Offices in this
country are located in buildings where no
office can function. These are very bad
buildings and there is very little and very
bad accommodation and there is no pos-
sibility of supervision of the work carried
on there and there is the consequential
danger on account of the non-supervision
of the work and on account of the very
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inadequa'te accommodation. Sir, so far as
the Mail Vans are concerned, we are still
in the Victorian age. Improvements have
“been made in almost everything so far as
the railways are concerned. My honour-
able friend. Dr. Mathew Kurian, referred
to Mr. P. C. Lal and the way in which
he treats the postal services. I refer to the
Railways and the way in which the postal
services are treated by them. There is ab-
solutely no co-ordination at all. In Many
places T have found that for one or two
munutes they are prepared to detain the
tiains for other purposes, but not for the
purposes of the P& T service. 1 have my-
sell scen such instances in certain, places
where 1 myself made requests to the au-
thorities concerned that the trains be de-
tained so that the RMS can take the mail
bags. But the Rarlways are not even pre-
pared to do that. Now, take the railway
wagens. We have now got all sorts of
wagons coming out of the Integral Coach
Factory at Perambur. But the RMS Vans
have not been - improved at all. These
RMS Vans are in the 19th century state

. only and.it is impossible to Work in these

‘Mail Vans. Sir, I am a person believing in
a particular ideology and T am against the
First Class air-conditioned carriages al-
though I -am prepared to accept the pre-
sent Second Class  air-conditioned car-
riages. But T would only say that if at all
the carriages on railways are to be air-
conditioned, it is the Mail Van only and
they are to be air-conditioned and only
after the Mail Vans are air-conditioned.
the Second Class carriages are to be air-
conditioned and the Second Class air-
conditioned carriages which are coming
out of Perambur now should be used. So.
Sir. this order of priority should be ac-
corded bv the Communications Minister
and the Railway Minister and then only
vou can expect efficiency in the Railway
Mail Service.

Sir. one more thing and T will finish.
Sir. it is with regard to the P& T Manual
and the P& T Rules. These are absolutelvy
outmoded and many of them are only
administrative’ or  executive instructions
and a lot of time is. of course. spent on
the question of the justiciability of the
cases of violation of these administrative
or executive instructions. Buf few of them
are rules issued under the proviso to. ar-
ticle 309 of the Constitution. T do not
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know why, even though article 309 stipu-
enactment -

lates  that a  parliamentary
should be there in respect of the Central
Services, no parhamentary enactment has
been made.in respect of the Central Ser-
vices in all these 26 years. Sir. Kerala is
the first State which.has shown the way
and there is the Kerala Public Services
Enagiment of 1968. My party also was
in office in Kerala then. In any case,
whether there is a Central Act or not, the
P&T Manual and the P& T Rules must
be revised and a Committee should be set
up early for the modernisation of these
things. Thank you, Sir.

THE MINISTER OF COMMUNICA-
TIONS (SHRI S. D. SHARMA): Mr Vice-
Chairman. Sir. T am really thankful to the
Members who participated in the debate.
T was really happy that the Rajya Sabha_ has
kindly cared to discuss the P& T Depart-
ment. The reason is obvious. It is not that
I did not know that there would be criti-
cism of the Postal and Telecommunication
services. That is obvious. I am thankful
because it brought into focus the import-
ance of the Postal and Telecommunica-
lion services in the development of the
country  And here | am happy that there
was complete  unanimitv about the need
to develop faster and provide better ser-
vices in both Postal and Telecommunica-
tion sides. This has become at times im-
portant because in  administration. often
we find a situation where some people
take a view that some of these things are
not so very essential,

Now, as 1 said in the beginning, 1 am
fully conscious of the shortcomings, both
in the postal side and in the telecommu-
nication side. But., as was pointed out by
one of the Members, the remedy lies not
in the Rules or orders or disciplinary ac-
tions only. but in greater interest in the
services by’ the State Governments, the
people and the people's representatives.

So far as the postal side is concerned,
we have tried to “ develop as fast as we
could So far a¢ the cost js concerned. the
cost has been growing, Rut we have avoid-
ed raising the postal rates, which is as it
should be. As much as we can, we will
try to avoid raising théem, in spite of the
fact that ours are the cheapest “and the
lowest rates. As for performance,” we see
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in Britain where they charge 9 pence for
second-class mail, the performance, ac-
cording to statistwes, is that mail is deli-
vered in two days. Delivery even in the
tiny island of Britain is 82 per cent, where
the charges are 9 pence. But that does not
justify the. delays so far as we are con-
cerned. As you know, Sir, human factor
s involved and mistakes do take place.
The gigantic work that has to be carried
on for carrying the mail is stupendous be-
cause of transporiation problems. Soma-
times we have to dcpend--and naturally
we depend--on planes to carry the mail.
We have to depend_upon the railway ser-
vices, the air services, and that is why
sometimes we get criticism,

For instance, 1 was told that we have
provided ‘Next Day Service’, ‘Quick Mail
Service” in Madras or Bombay or Hydera-
bad. but not in Calcutta T was conscious
of it. But we Thave to depend, for the
carrying of our ordinary mail. on the Mi-
nistry of Civil Aviation. 1 have been plea-

ding with them to re-start night airmail
service On our pleading, they ag-
reed to have a late flight scrvice

and early morning service. We have
tried to utihze it. and we have worked
out a scheme, and 1 am happy that we
expect to start this from st of June to
Calcutta also. But as you will see, it is
a make-shilt arrangement. We have evol-
ved the pin-code system whereby the time
taken for moving the mail from one place
to another is saved because of the pin-
code and separate bags. We are trying to
improve things as  much 'as we can 1
know that at times the lctters are delaved.
There is congestion and there is delay in
the delivery of letders. During Puja holi-
days or during Dussehra and Dewali
Greetings, there was a  position when it
could be said that certain post offices be-
came so clogged with important mail in
the key city of Calcutta that letters were
taking several weeks to arrive. 1 think you
will agree that that will be the correct
description of what happened in Calcutta
and some of the other centres during that
period. Of course, other factors were also
involved. There was the question of over-
time also. Overtime was stopped by
a fiat. NWaturally, we have to have

flexibility in that. Sometimes we have

to go in for overtime. If there are posi-
tions vacant in a telephone exchange, we
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may have to go in for overtime. If the
trains are delayved, RMS has got to be
paid. It there is rush, we have got to go
i tor this thing. It may interest you to
know that what { said was not said about
the Indian condirions., This was told abou:
Ceniral London in June last. It was oot
said by somebody who wants to decry the
British Postal Service. but by a publica-
tton called Europa, a monthly, which is
published in conjunction with Le Monde,
Times and other important magazines. We
are trying to improve that difficulsy.

It was justifiably said that there are re-
gional imbalances. It is because of the
history and thc way we developed. Theie
are areas where there is a large number
of post offices. Anyway, we find that a
post office serves an area of 1t sq. kilo-
melers, in one area and 70 sq. kilometers
in another area. I can assure my friend,

Sardar Amjad Ali from West Bengal that’

there is no motive behind jt and in this
many States stand on the same footing.
Perhaps, Bengal 15 slightly better than
Madhya Pradesh which 1 happen to re-
present.
DR.
also.

RAMKRIPAL‘ SINHA:  Bihar

SHRI S. D. SHARMA:
1 that somehow the northern
remained behind in postal and tele-
communication development.  Rajasthan,
Bihar, Uttar Pradesh and Madhya Pradesh
are all in the same posjtion. The same
thing applies to Bengal, Assam, Orissa and
other areas also. We have got to see that
these imbalances are removed. But one
cannot do it by a fiat, It is not possible to
open post offices quickly. The.estimate is
that our losses lor the postal services will
bé above 32 crores of rupecs this year,
Next year, it is expected that the losses
will be above 52 crores. So, naturally it is
not possible. We do want that these im-
balances should go. But it is not possible.
Post Offices should be opened where they
are necessary. Though therc was a ban,
we are trying 10 work out a formula by
which we may be able to provide this. 1
have thought of one thing which Mr
Pahadia mentioned. One way to help the
Postal Department is to induce the peo-
ple to go in more for postal saving bank
accounts. Because, in the formula that
has been agreed to between ourselves and

The position
area has
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the Finance Ministry, two things happen.
Postal entries will increase. If a large
number of accounts are opened in the
rural areas, we get payment on the entries
and naturally, with those entries there, the
deficit goes down. The other advantage
which 1 would like to point out is that it
has been agreed that i every State, what-
ever comes in the postal savings, two-thirds
of it will be advanced to the State for
developmental work. This is one of the
ways by which, really speaking, we can
mop up some money {rom the rural arcas
and which can go to the development in
the State itself. And it has been done in
one of the Siates. Mr. Bahuguna, about
whom so much was talked, has done it n
s State. in the last three months—
January, Febrvary and March—a  drive
was Jaunched in the rural areas for open-
ing new postal accounts and getting money
deposited in the postal savings accounts.
He had put a target of Rs. 80 crores. He
succeeded m having new accounts opened

for Rs. 75 «ores. He went about it in
a very big way. And, naturally, this
helps. 1 am mentioning 1t because it can

be a very good thing i1 which the State
will gain, and the postal services will also
gain because we will be able to start more
post offices.

Now, so far as the upgrading 15 concern:
ed from the EDPO to sub-post office
there is a rvidfe that when the work in
creases. that will also  help in changin
That. We  are also working out nes
{ormufae by which we will be able t
open moie post offices.  We are makin
it liberal so far as the backward are:
are concerned, so far as the hill are:
are concern_ed, and so far as the trib
arcas are concerned. There is a regul
drive in  that direction. But I cann
promise that we wjll be able to do ve
much.

Then, Sir, came some sort of critici
about philately or the stamps we iss
It's not that this is the only thing we
doing. But, T think, you will agree w
me that if something good is done in
country. there is nothing wrong in talk
about it. And you will agree with
that in philately. we have come up 1
well.  Some of our recent stamps }
won worldwide recognition. for insta
our Tlalest bird series, where wc got

-



159 Discussion on working

{Shri S. D. Shatma]
birds choscn, the colours chosen and the
art chosen with the help of a specualist
Dr. Ali. And we went about the schemec.
ju is amongst the best bird stamps ever
issued. s mot that  this is the only
thing. But it is an important feature. It
gives an image of our country that we
are able to producc these technical things
and that technically we are up to anybody
in the world. So, you will not mind te-
causc, if something good is done, let us
talk  about that also. When we talk
about it, what is wrong about it? And it
is also essential that the fault is pomted
out. And the number also, we have m-
creased.  Last year, we issued 28 stamps.
We are going td issuc 45 stamps. The
only thing i, there is limitation because
of the capacity of the Security Printing
Press, and the need of its coming to a
particylar standard. Bdt we are trying to
do our bit. And I may tell you that we
are gaining recognition in the world
philatelic exhibitions. For instance, in the
recent exlubition in Spam. all the stamps
we took there were sold out and we got
an SOS to send more which we got sent
through the diplomatic bag as ecarly as
we could. So. naturally. some foreign
exchange is earned. And recognition we
gat.  So, 1 just mentioned it by the wav.

So far as the postal side is concerned,
we are lrying to bring in more and more
improvement. Now the tele-communicar
tions is one thing about which a grzat
deal has been talked about. One thing is
the waiting list. The waiting list is grow-
ing and is surpassing all our calculations
and projections.  Even the Pathak Com-
mittec’s projections have  proved wrong
because the number in the waiting list is
rising a  great deal, I think, because of
more consciousness and more education
and it is a sign of morc awareness and it
is nccessary with the economic develop-
ment that this should happen. For ins-
ance, 1 Bombay, thé  waiting list is
wearly 162 thousand and I am told that
wt of this about 110 or 112 thousand
re under the O.Y.Y. Delhi has got a
aiting list_of about 105 thousand. Now
1t problem remains and 1 agree with
fr. Daphtary that we should not lead our
«changes so much but sometimes when
e pressure Is too much  we have to
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make some concessions and we have (o
proceed on the basis of ‘from no tele-
phones’ ‘to some telephones’,

Now, there has been a lot of talk about
the crossbar. Here, I would like to make
onc thing clear. Let us not confuse
crosshar with the crossbar  system that
we purchased. Now. some people have
said that 1t has failed in the country of
its onigin. It is not in one country. The
crossbar system has been develuped by
different countries and it is working well
in those countries and, at the moment, the
lines on the crossbar systern are almost
equal to, il not more than, the lines on
dic Strowger system. but the problem s
that what we did was we purchased the
benta conta crossbar, which is LT.T.
developed and there too we purchased it
fram a subsidiary of the LTT.DY the
Belgian  subsidiary. and  then it created
comphications, It was done pursuant to
an agrecment® reached on the 21lst May,
1964. So, 1t all takes time. As a resul,
we are having difficulties. The Belgians
came, they saw and we discussed and I
may tell you that our  engincers, our
young cngineers, are doing excellent work
in the sense that they brought about im-
provements on what we got, which came
to about 200 improvementts per line.
Though the Belgians had to accept the
improvements  that were  necessary In
order that it may come up to the mark
and they have paid us for the improve-
ments which had to be brought about, but
payment does not satisfy. the problem
remains, the problem becomes much more
serious when you know that the telephone
lines are working. Now, when they are
working, when you go for improvements,
it creates more complications and, at the

present moment, we are in  that funny

situation because we cannot close down
any particular telephone exchange and
then have these improvements done and
then reopen it. What actually happens is
that these lines go on working and in
between  these improvements are also
being carried out and the net result is
that sometimes you get the service and
sometimes not. But. till 100 per cent
improvements ‘are done, it does not help.
Just now 1 got information from the
Department that in some exchanges 98
per cent improvements have been done,

in some 92 per cent and in some 76 per
’

- S
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cent,  According to me, it does not lake
us far. It is only when we have Erought
about all the changes that are necessary
that they wili be able to work.

Let us not conluse crossbar as such
because crossbar, as 1 said carlier, is bike

the intermal combustion engine. Any
internal combustion engine is  used in
Mercedes and in Ambassador vars.  But,

we do not condemn one beeause of the
other. It all depends upon what system
has been used and here again we arc
using the Erikson system. Erikson is the
Swedish system which is not only being
accepted in Western  Europe  but the
licence for which has been taken by the
East Europeans also and it 13 being
developed there. The Japanese system,
there again. they have developed it in
different ways, [ would say our own
crossbar system, because aow 1 say that
the crossbar system as it is operatmg, is.
or. which is coming up and which will
be 1n operation and usc after, say, a year
or so- because even installation of these
exchanges takes time—is India's own. It
is India's own—you will be happy lo
know it—and that is why [ talked more
about it and the crossbar ‘ystem  has
been -found better than others. And we
have won a global tender in Surinam for
selling our crossbar system against LT.T.
itself, because they found that our system
was better and more suitable.

I may add one morce thing. Now the
world itself 1s moving from Strowger to
crossbar and from crossbar, and sume
counirics have moved already, to electro-

nic conirol or store programme  and
mechanwal switching. Some others have
gone for completely electronic systems,

Naturally we would like to reach that
stage and T am happy to say that our
Research and Development unit has done
excellent work, Wc have produced a
prototype of a completely clectronic ex-

change. Natrally it is not coming to-
morrow.  We will try it: there will be
rigorous frials. Tt may take even two

years. but we are at it and it is a ‘step
further. We are moving farther and
faster. Naturally it is very costly and
there the main trouble comes.

A very important question was raised
by one of my friends here: Why are you
importing? That is something which
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strikes me also because on the -one hand
we are able to produce also. But the
thing js, cven the Pathak Committee has
accepled it, what wc get on the invest-
ment is 19 per cent which s the highest
one can ever gel.

Su lar as our public sector undertakings
under the Communications Ministry are
coneerned, | am happy to say that they
arc doing cxceedingly well. We are able
to produce thimgs ol uality but the basic
question which arises is inmitial investment.
The other thing, is, for whatever is to be
produced, there must be budget provision
for the P. & T. Department to utiflise It
I as a result of whatever has becen hcre
or whatever the Pathak Committee has
swid, the  department could get more
money, | have abwlutely no doubt that
we can produce much more and meet the
requirements.  As has been  pointed by
one of my friends here—I do not want to
repeat, but—we are going in for very
sophisticated things also. Today I can say
that given the opporlunity, my engineers,
Indian  telecommunication engineers can
produce the most sophisticated equipment
which any other tountry cdn. We are
not anly producing what others also are
producing but we are moving ahead also.
For instance, the various systems wé have
developed. You must have seen—it has
been talked about very much and I may
repeal it-—our electric (ypewriter. 1 think
my department deserves credit for that.
We got the Letter of Intent in December,
197% and we produced the typewriter in
1975, with our own know-how while other
firms which had been given foreign
collaboration were not able to produce it.
It is competitive in price and performance.
It is cheaper than the imported one. Also
we have been able to compete and won
global tenders in the transmission of
lefevision pictures through underground
cables  Our engineers have done it. Our
engineers have been able to  produce
things. We have gone in  for new
techniques. But the whole difficulty is,
lack of monecy comes in the way. But I
do not believe in giving up. In spite of
constraints of finance, we are trying to
improve and profit more and that is where
we have tried to work with manual system,
Though the manual system is more costlv
and is not as satisfactory as this, we hav-e
decided that in certain cases we will work
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with the manual system, and so that in
the hope for the best we do not lose the
good things, we produce morc manual
boards and use those which are released
in smaller exchanges for other purposes.
We are planning to provide 2,00,000 con-
nections this year. That wil not solve
the problem but it will slightly unprove
the situation because the carlier estimale
of our @king a backlog of 650,000 will ge
to about a million. This is the posilion
in spite of all the efforts that we may
mahe and this is the position not only in
this country  but m the whole world.
France. for instance, has got a waiting
list of a million people, walting to get
their connections. Our friend  Professor
Dutt has gone but Mr. Daphtary is herc.
1 will just read out about a very well
advanced country. The classic joke about
the Freuch tclephone systema is that .half
of the population  wailing for a tele-
phoae to be insialled while the other half
is waiting for a dlling tone. This is not
about India. not about Calculta or about
Dethi.  (fnteriuptions). 1 can read out
for other countrics also but this is the
classic joke and it 15 not written for us.

Just now there wis a complaiit about
misdialling:  Calculations bave been made
that 10 per cent~of the calls in Europe
are misdialled. The other development
which should have come n in the increas-
ing use is the push-button telephone.
Engineers  claim. when the push-button
telephone is in widespread use the public
will come 1o believe much more rightly
in the efficiency of the telephone system,
for it 15 estimated that 10 per cent of all
calls are misdialled. So, 10 per cent is
the average of the misdialled telephones
in Buropean Common Market countries.
It is because sometimes we do not want
to wait for it to come back but the in-
teresting part is, they are talking about
push-botton while we have already pro-
duced push-botton telephones. Some peo-
ple sav that it is just like going in for
cosmetics  but we know that it is an
improvement. So. 1 am not saying that
the things should not improve. Things
must improve but when you get angry you
may remember that vou are in the good
company of all the users of telephone
throughout  the world. You are not
somebody separate from others.

(RAJYA SABHA|
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BR. K. MATHEW KURIAN: This is
equally « good joke, Mr. Minister.

DR. RAMKRIPAL SINHA: | think
you stop reading such journals because
you will bc learning bad thmngs from them.

SHRI K. CHANDRASEKHARAN:
What is that journal?

SHRI S, D. SHARMA: It is the
“Buropa”. 1 just wanted to tell you about
otiter countries because there has been a
criticism made about us and as 1 said 1n
the beginning, we want to du better, we
want to produce better results and various
attempts have been made in this dircction.

DR, K. MATHEW KURIAN: ‘At-
tempty’ means iastead of [0 per cent, it
will be 20 per cent uow,

SHRI S, D. SHARMA: That iy tor you
to decide. Anyway. coming to the other
question about the  microwave and co-
axial systems, we are trymng to go ahead
with these systems in a big way. We have
event gone v for importing but we are
also producing. ' In order that we may
be able to provide this system in certain
areas we have gone in for importing from

Canada and from Hungary but our 1T.L°

i~ alsn producing 1 a big way. ~Qur nen
factory at Naini has started producmg [or
transousston and they ate producing well
Then. so far as the other things are con-
cerned we are trying to develop. Along
with the latest developments that we are
taking up both in co-axial and micro-wave
systems. there  are certain  bottlenccks
Sometimes, the botilenecks have been
there.  So far as the microwave s con-
cerned, we have not been able to fulfil
our targets because the towers became the
bottleneck. We could not. get the towers
manufactured at the right time. We have
now decided to go in and develop ou-
own factories for production of the
microwave towers also, because depending
on others was not found suitable. So.
that way, with more of microwave and
co-axial coming. naturally the difficulties
will be lessened. Of course, somctimes,
so far as the trunk dialling is concerned,
or trunk calls are concerned, the pioh-
lem comes up because largely we have to
go with open wire, and there unfortunate-
Iy the copper wires ure stalen—the House

.
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knows about it; you have passed a Bill
which is to be passed by the Lok Sabha,
providing more siringent punishment for
theft, for keeping them and using them.
But there it is. We went in for alumini-
um wires, but unfortunately we have now
found that even aluminium  wires are
being stolen. The only thing is to go in
for copper well. That may not be stolen.
We are trving it. There are certain other
factors.

Then we were talking about the human
factor. That is also very important. So
far as the human factor is concerned, |
do not agree that always the use of rod
or punishment is the only sofution. 1
always feel that the telephone operators
and others are human beings’ like our-
selves. We must all work together. Their
difficulties must be solved. As I said, if
there is shortage  of staff, over time
allowance must be given. staff must bg
appointed. and if trained people are not
properly trained. inservice training  must
be provided, they must be technically
trained. All these things will have to be
done. and with it a different approach in
which, I am sure, all of us can be helpful.
viz. that they may have grievances with
the Government, but since this
service which concerns the public, let that
be done properly. Let them fight the
Government, if necessary, which I hope
will not be necessary because 1 can say
one thing, that our approach is a human
approach. Whatever may have been said.
we have not thought in terms of victimis-
ine or harming them. = Sometimes the
difficulties are there because of the leader-
ship and rivalries. People go to courts
of law, Many times when you want to do
a thing. you cannot do it because the
court injunctions are there. I do not want
to go into detail because T find in some
cases there are court injunctions.

'

DR K. MATHEW KURIAN (Kerala):
Mr  Minister, the High Court of Kerala
gave a ruling that so and so should be
taken back. but your Ministry went on
appeal. So far as victimisation is con-
cerned, a number of cases are in your
hands

SHRI S. D. SHARMA: I am coming
to that. My friend, we should understand
¥
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that a case decision is not only a decision
about a particular point, but sometimes
more vital legal issues are involved on
which it is essential to get the verdict of
the highest court. I am not  pre-judging
the whole thing, but I cannot say this way
or that way. The whole thing wili have
to be looked into. But 1 can say one
thing. that anv question of penalising or
victimising is something which is farthest
from the mind of all of us because we
Know that...

MATHEW KURIAN: What
already exists?

DR, K,
ahout victimisation that

What is the point of making a general
statement when victimisation has been
imposed by your Ministry? Why not

withdraw it?

SHRI §. D. SHARMA : Yes, cases have
come to me. Dr. Kurian has been writing
a good number of letters to me. Every
letter has been seen by me and a proper
reply has been given. [ naturally cannot-
go by one-sided version. I have to see to
the things and then come to a conclu-
sion. But | know one thing. that our
dealing with the whole situation is that
a telephone operator is not somebody
coming from another island or another
country or another planet. They have not
come from somewhere else. They are like «
our brothers and sisters. This is the basic,
approach we are having with them That
is the way T deal with them. Naturally
when that approach is there, I am sure
there will be no difficulty; and T am sure
your cooperation will also be forthcoming
—if not now. at least after 1976, These"
are the facts on which you want to go.

DR. K. MATHEW KURJAN: You
may not be elected in manv States.

SHRI S D. SHARMA: That we will
see. That iv not far off. There is no
use bragging: the results will say and that
iv shown in Kerala also. What I said is
frue,

DR. K. MATHEW KURIAN: But do
not wanl for 1976 for victimisation to be

. removed.

SHRI S D, SHARMA: [ can say tha
there is no victimisation. T will onb
request that for God's sake, do not mis
lead the workers for a particular enc
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Tatking of one union here and getthing
other unions created, that type of thing
will not do because people have gone into
the denth of the whaole thing. .

DR, K. MATHEW KURIAN: Why do
you support scab unions?

SHRI S. D. SHARMA: 1 have said
that Dr. Kurian has brought individual
cases to my notice: I have gone into them
without being influcnced by the facts that
Dr. Kurian has brought out because Dr.
Kurian may have a certain point of view.
But the individual is my own brother: he
is from my own department. I have dealt
with cases most sympathetically and |
deal with them most sympathetically. So
that way we are trving to” deal with the
whole situation. But there are other
things also that we are trying to do. 1
am not taking much of your time about
the other developments which have taken
place where our engineers have done’ well.
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Though the defects will still remain, 1
am sure that we will improve and a better
service will be provided with your co-
operation and with the co-operation of the
State Governments. If  there _are any
bottlenecks, we will solve them and get
overuthem with the help of the workers
because no Minister can do anything
without their co-operation and 1 can tell
you that this time the unions and the
workers have been most co-operative. 1
have got that co-operation and with thal
1 have the hope and strength to say that
things are bound to improve, not because
of me but because of the people who are
working. the hundreds and thousands of
people who are working in the P. & T.
Department.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): The House stands
adjourned sine die.

The House then adjourned sine
die at fortytwo minutes past six
of the clock.




